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PAPER LAID ON THE TABLE

REVISED BCPGET ESTIMATES FOR THE YEAR
1956-57 AND THE BUDGET ESTIMATES FOR
THE YEAR 1956-57 OF THF EMPLOYEES'
STATE INSURANCE CORPORATION.

THE DEPUTY MINISTER w» LABOUR
(SHRI ABID ALI) : Sir, I beg to lay on the
Table, under section 36 of the Employees'
State Insurance Act, 1948, a copy of the
Revised Budget Estimates for the year 1955-
56 and the Budget Estimates for the year
1956-57 of the Employees' State Insurance
Corporation. [Placed in Library. See No. S-
173 /56.]

ELECTIONS TO COMMITTEES
INDIAN CENTRAL ARECANUT COMMITTEE

MR. CHAIRMAN: Shri T. R. Deo-girikar
being the only candidate nominated for
election to the Indian Central Arecanut
Committee, I declare him to be duly elected to
be a member of the said Committee.

NATIONAL FOOD AND AGRICULTURE
ORGANISATION L1AISON COMMITTEE

MR. CHAIRMAN: Prof. G. Ranga and Shri
Deokinandan Narayan being the only
candidates nominated for election to the
National Food and Agriculture Organisation
Liaison Committee, I declare them to be duly
elected to be the members of the said
Committee.

ANNOUNCEMENT RE. ORDER OF
GOVERNMENT BUSINESS

THE MINISTER FOR PARLIAMENTARY
AFFAIRS (SHRI SATYA NARAYAN SINHA): Sir,
with your permission, I beg to announce the
order of the Government business in this
House after the disposal of the Industrial
Disputes (Amendment) Bill, on or about the
9th May:

(1) Consideration of amendments made
by the Lok Sabha to the Hindu
Succession Bill.  This is,
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however, subject to the amendments being
duly transmitted to the Hous* in time.

(2) Motion  for  concurrence  to
the reference of the Constitution
(Tenth Amendment) Bill to a Joint
Committee.

This is expected to be brought forward
on 14th May.

(3) Agricultural Production
(Development and Warehousing)
Corporation Bill.

(4) Representation of the
(Second Amendment) Bill.

People

(5) Life Insurance Corporation BilL

(6) Part C States (Laws) Amendment
Bill.

(7) The Budget for 1956-57 of the
Travancore-Cochin State and the connected
Appropriation Bill will be provided for
consideration on 16th May.

(8) Discussion on the working of the
Preventive Detention Act will be provided
on or about 23rd May.

12 NOON.
Time permitting, it is proposed to bring
forward also the Securities Contracts

(Regulation) Bill and the Reserve Bank of
India (Amendment) Bill for consideration and
passing.

I shall announce in due course dates for the
discussion of the Second Five Year Plan,
which is expected to be presented to this
House on 15th May.

THE ALL-INDIA INSTITUTE OF
MEDICAL SCIENCES BILL, 1956—
Continued. /

SHRIMATI T. NALLAMUTHU
RAMAMURTHI (Madras): Sir, the Bill to
establish an All-India Institute of Medical
Sciences is an ambitious and laudable venture,
for none can deny the need for research, for
prevention and cure of diseases, especially of
diseases common in our country, and the need
for training teachers of medical sciences. But
it is painful and pathetic to hear that in the
term 'Modern Sciences' our indigenous
systems are not included, and in the
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[Shrimati T. Nallamuthu Rama-murti.] term
"Medical Sciences" our own Unani,
Ayurvedic and Homoeopathic cannot find a
room or department of research and training.
In that case, Sir, the title "The All-India
Institute of Medical Sciences" should be
modified, for the institute which excludes
from its compass these very important
systems that have gone into the making of our
race, can neither be "All-India", much less
"Medical", much less "Sciences"!

Sir, 1 was shocked, when I listened
yesterday morning to the gibes and the
derisive laughter the House indulged itself, in,
when references were made to our indigenous
systems of medicine. I felt, Sir, as if the old
scene of Mahabharata was being re enacted
and relived in our House, namely, the scene of
Draupadi Vastra-paharanam, Draupadi
Manabhangam as we say, and the
Dhrutarashtras laughing and jeering at the
womanhood of India. I hope, Sir, that a Lord
Krishna will be possible and I find the symbol
of Lord Krishna in Dr. Gilder and others
there, and my sister Mrs. Parmanand to save
us from this Manabhangam to our own
systems of medical sciences.

SHRI R. U. AGNIBHOJ (Madhya Pradesh):
Who is doing the Manabhangam?

SHRIMATI T. NALLAMUTHU
RAMAMURTI: We ourselves, for we are
insulting and committing sacrilege to our own
when it should be our duty to respect and
reinstate our forgotten heritage in these
systems of medicine.

Sir, when we were young (in our villages)
we were administered preventive and curative
medicines by our mothers and grand-mothers,
by our elders and by our own Vaidyas. They
gave us mixtures called Kasha-yam made out
of herbs and drugs-cheap in cost, easily
compoundable in our household equipment
"Ammi and Kulaui" (grinding stone) produced
out of the herbs and drugs available in our
own local environment, and we, children
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and adults, have been nurtured, have thriven
and flourished on these decoctions. Even our
own food, Sir,— I might address this to the
Food Minister—was a well-balanced diet, a
mixture of Arusuvai consisting of six testes,
Ooppu (salt); Oovarpu (astringent); Poraipu
(pungent); Kasappu (bitter); Poolippu (sour)
and Tithippu (sweet)—not the. preparation of
vegetables soaked in oils and of the same
colour and ingredient combinations of modern
restaurants and hotels. True, Sir, our
grandmothers' decoctions and treatments
cannot be tested in the test tube and the
microscope of modern scientific research, but
they are based on centuries of practical
experiments of trial and error. I am sure our
Health Minister, Rajkumariji, would not deny
that she herself had received benefit from the
Ayurvedic treatment. Our own methods, Sir, to
discover the best in our own systems are, I am
sure, available in our country. They have to be
tapped, nay dug out, and our research scholars
have to take their research to the doors Df our
people in villages and towns, and it should be
the endeavour of an institute of research to
discover and restore our own rich heritage in
the field of medical sciences. These—our
systems—had been over shadowed and
submerged under a foreign rule as, for
example, even the skill of weaving the finest
of Dacca Muslins that had gone underground.
Let it not be said, Sir, that even after we had
gained our freedom we followed the policy of
our previous ruders in ignoring what is our
own. If opportunities are created and real zeal
enthused in our workers in our own systems of
medical sciences, there is no doubt this same
Rajya Sabha, a few years hence, will be
amazed at the vistas of possibilities and achie-
vements opened before their eyes, of our
indigenous systems of medicine-

Now I would like to be enlightened, Sir, on
the following points. What are the institutions
of research in our systems that have been
promoted by our Government so far? And in
how many States and what financial pro-
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vision, if any, by way of recurring and non-
recurring funds has been made by our
Government? What grants to schools and for
scholarships have been made by our
Government?

Sir, I have said so much about the hidden
treasures of prevention and cure in our own
systems, for I have Come from a village
myself and I also at the same time come from
a family of doctors of allopathic medicine.
Thus I have seem "The best of both worlds,"
and therefore I plead that in any attempt to
establish a Research institute, the focus and
centre of research must be first and foremost
on our own systems of medical sciences
besides encouraging other foreign systems.

Secondly, with regard to hospitals and
colleges, all-India hospitals and colleges must
be located— 1 think it is reasonable to say
that— in densely populated areas, in popu-
lation concentrated areas so that they can
supply a felt demand for prevention and cure
of many diseases that are found in these
crowded areas. Colleges and hospitals should
not therefore be merely area-wise or region-
wise but located in thickly populated centres.
Else we would be repeating the tale of rotten
boroughs in England where they had represen-
tatives of Parliament and stones marked the
areas where there was a vacuum of
population.

Thirdly with regard to research institutions
they are all over the world and I am not saying
that we should not have departments of
research, but I am pleading that research scho-
lars of the finest type should De utilised, their
research should be utilised and the State must
come forward to provide funds for the
advance of such research so that there could
be co-ordination between the finest research
scholars' achievements and an institute of
medical sciences like this. The research
institutions all over the world had been built
round the work done by outstanding research
scholars of eminence, €.g., the Pasteur
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Institute in Paris around Louis Pasteur (anti-
rabic treatment); the Curies, 'husband and wife,
who discovered” radium, in Paris; Ross in
India—discovery of the cause of malaria,
Haffkine for the plague vaccine in India
(Bombay); Sir J. C. Bose, Calcutta, on life of
plants; Sir C. V. Raman, of world repute as a
gigantic genius of scientific research in the
realm of physical sciences of Dr. K. S, Krishan
and Dr. E. K. Janaki Ammal and others, all
scientific research ' savants.

We should endeavour to utilise these
researches in the institution that we are going
to start. Merely by creating a department and
calling it a Research Department we do not
produce research workers. They have to be
given a chance to emulate the research that is
going on in the country. We have had so many
national laboratories in this country—I do not
know—but we hear very little of original
contribution being made in them so far since
the dawn of our freedom. I beg to be corrected
if I have committed any error here. I am all for
scientific research and 1 know of enough
talents in the country which could be advanced
usefully for promoting original research. But I
do not think that the purposes of our plans will
be achieved by having, an Institute
undertaking undergraduate teaching even
though it is for training teachers. It is not
correct to compare a post-graduate research
institute with a training college. Here you do
research in diseases, that toe diseases which
are common in our country, and not evolve
methods of teaching medical students on
various subjects. On the other hand, if the
training of teachers of medical colleges is the
purpose of this Institute,, let us say so; let us
be frank about it. Even in regard to this I
would like to say that so far as I know, the
teaching in the existing medical colleges, €.9.,
Madras Medical College, has not suffered in
the least because of the absence of a teachers'
training; college for doctors. In the Madras
Medical College from where many of the
members of our family have gra-
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[Shrimati T. Nallamuthu Rama-murti.] duated
and where many of my own Mfeld posts of the
highest importance, * the students are given
training in theory as well as in practice all along
the way. In the classroom they get theoretical
knowledge but as they go along they are given
practical training in diagnosis and treatment of
patients. After graduation and even in the senior
classes, th*y go through a period of House
Surgeoncy in all aspects of medical science.
These hospitals all over our country are
educating doctors in the theory and practice of
medicine. Are we to say that henceforth only if
you pass through the portals of this Institute you
would be certified fit to become a doctor? We
are forgetting that all roads lead to Rome. Sir,
we have the great teaching:

Before a scholar like you, revered Chairman, I
tremble to repeat these words. There are many
ways of Teaching the Heaven of achievement.
That being so, we seem to be creating in this
Institute—the one and the only way of
reaching the Heaven of -achievement in
medical science, in teachers' training—a
dangerous monopoly in a democratic State.

SHrRI AKBAR ALI KHAN (Hyderabad) :
Mr. Chairman, 1 have been listening with
interest to the long debate that has been going
on on this measure. My feeling is that the
debate has taken a strange turn and that is to
pay compliments and homage to the
indigenous systems of medicine as well as to
level scathing criticisms at the Health Ministry
for not being in sympathy and for not giving
due attention to these indigenous systems. Sir,
I am second to none in paying my
compliments to Ayurvedic and Unani and
Homoeopathy. Our historian Dr. Mookerji
related instances from the time of Xord
Buddha to the present day showing how
effective the Ayurvedic treatment has been.
My learned friend Mr. Desappa  gave a
number of
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personal instances where these Ayurvedic and
Unani systems have don* great wonders. I
entirely subscribe to this view to this extent
that in many cases where Allorahy and other
doctors have given up hopes, Ayurved and
Unani have rendered immense services. So
when I say that I consider that this debate has
taken a strange turn, I only mean that while
considering this Bill I feel it was something,
with due respect to the hon. Members,
irrelevant. This Bill deals with modern
medical sciences. However much may be my
regard for the indigenous systems, I think it
would be wrong to put them together along
with modern medical sciences. If we consider
that the Jamnagar Institute is not adequate, let
us have more Institutes; if we consider that
there are many things to be done and more
money to be spent, let us do it. Every effort
should be made to resuscitate and to give new
life to the old indigenous systems. There is no
question about that. But while we are thinking
of establishing an Institute for modern medical
sciences | feel, with due respect, that this
criticism is out of place.

SHrl H. C. DASAPPA  (Mysore):
If you look at the title of the Bill.......................

SHRI AKBAR ALI KHAN: The title is 'The
All-India Institute of Medical Sciences Bill,
1956', and in the body of the Bill on several
occasions the expression 'modern sciences'
has been used. So my submission is when we
know a little of its history—as has been
explained by some of our medical friends—
the matter becomes still more clear. The
position is this. Some time back two
doctors—General Hance and Dr. Pandit—
toured the whole world and submitted a
Report. I wanted to see that Report but I could
not lay my hands on it. And they came to this
conclusion that there should be an Institute of
this nature and character. The other thing that
has got to be kept in mind is that under the
Colombo Plan New Zealand has given certain
amount of money for this specific purpose.
In view of those
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two factors we have to take the Bill as one for
modern medicine and then judge it and give
our criticisms and views for or against it.

Now, Sir, coming to the Bill itself, I have
also got my own criticism. I submit that in
these days of specialisation to have an all-
India Inslitute where you should attempt to
have research and all kinds of things is I think
absolutely unsuitable, unworkable and not at
all in the best interests of the work that we
liave in mind. For instance, take the
established medical colleges at Bombay,
Madras, Calcutta, Lucknow and so on. Some
of them are doing -excellent work. Is it not the
duty of the Centre to see that encouragement is
given and help is given to these old established
institutions for further research rather than to
have a white selephant in Delhi and try to do
things at one place which cannot be done and
which practically would be impossible to do?
That is one criticism that I have against this.

The other thing is that there is a egreat
demand for medical education. We have
recently established one Gandhi Medical
College in Hyderabad; one Gandhi Medical
College in Bhopal; and one at Kanpur. I would
like a categorial assurance from the Health
Ministry that these institutions will be fully
supported and they will be looked after. It is
also necessary that we should have more insti-
tutions, more colleges, because there is a great
demand for medical education. If we spend a
lot of money on this and if our other
institutions are going to be starved or if our
future plan for increasing the medical colleges
is going to be handicapped, I think, from that
point of view also this Bill needs further
consideration. Now, there is no doubt we
would like to have a very good, ideal, all
round research institute. So far as I know —I
speak subject to correction—the lidian
Council of Medical Research is meant for this
purpose and this Inst'tute usurps some of its
functions. Now, when we have that Institute
and there is no representative also of  that
institution in this Institute,
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can we not financially and otherwise help that
Research Council and see that some of the
objects that we want to achieve through this
new All-India Institute are achieved through
the agency of the All-India Medical Research
Council? That is an important point which
deserves consideration.

Then, Sir, it has been pointed out by my
learned friend, Dr. Gilder, yesterday that most
of the things— at least he quoted nine
instances— will be subject to regulations or
rules. Of course, regulations are made by the
Institute. There is some solace in it. But I feel
that this Institute is going to be—if it is as it
is—a section in the Health Ministry. It is a part
of the Department. That is fundamentally
wrong. If we want to have a research institute,
the basic principle, according to me, should be
that it should be as far as possible
autonomous. You may appoint the best people
that you can get and then leave them the
liberty, leave them 'the opportunity to grow
and to develop the institution. These
institutions  develop mostly round the
personalities and when you have excellent
people who are devoted to research in those
cases the Institute will flourish, but if it is
made to develop as a section, as a part of the
Ministry, howsoever eminent may be the
Minister and the staff—it will not work,
because officialdom, red tapism, would
hamper its growth. The feeling that nobody
should interfere in their work and administra-
tion should be there, otherwise it is definitely
against the best interests of a research institute.
Apart from that, you see the composition in
clause 4, except for the little mercy that the
Health Minister had on Rajya Sabha and Lok
Sabha, everybody else is nominated by the
Ministry. Only three persons are there who
will be elected from these two Houses. Then,
you will see that in all important matters it has
been said 'subject to the rules made by the
Central Government',—clause 7 and clause 14
lay down a long list of rules to be made by the
Government.
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[Shri Akbar Ali Khan.] A id then, again,
clauses 25, 26 and 27 all show how strong
the Government wants to have its grip on this

Research Institute.

[MR. DEPUTY CHAIRMAN in the Chair.]

I would submit: please don't call it a Research
Institute, call it a section in the Health
Ministry. I have nothing to say. But if you
want to have a research institute, let it be an
autonomous body. Let the best men come
there and then think of the great ideals which
certainly have motivated it. My submission is
that T feel that in the present circumstances
today it has become more or less a fashion to
think of everything as an All-India Institute.
Now, it is time we think over and we divide
our resources, because after all just today
during question hour the Health Minister said
that our resources are limited. I quite
appreciate that. But then don't spend it in such
a way, but spend it throughout the country,
giving impetus and encouragement to the old
medical college for research work and post-
graduate studies. Give help to the Indian
Medical Council to think of improving the
pattern which you want to improve through
this new institution. And then increase the
medical institutions and strengthen the
colleges that have been recently started so that
we may have greater medical education and
certainly I am sure she will give her best
thought, apart from this Bill, to give as much,
help and as much encouragement to the
indigenous systems which are doing a great
service. But certainly it cannot be treated at
par with modern sciences. With these observa-

tions I give my qualified support to this Bill.
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7@ & 1 gafaT F e oz faver o€m
T & &1L F @rF §7% 77 07 FeA a5
wraawar g |
# 7139 ®1 wigw /99 F&41 77 |
FfE a7 foma o 75 419 &
IEA T 7 TS WA & FAIT F AL
# FIE | OF 10 § HIC TS0 HA GE1T,
A A7 THATE FT IOT W AEAT E
ezt wgaar 7 @ waiam a1 fr
I TfeTT FT T THA T @l
T 12z dm g T 1 owan & r Feedy
STEAST F1 57 HTTC R TATAT 7 ¥ 50 |
T T AT T A A =% & fag
T W7 T XA A AT, ag iy
TGN & T W HT ATAAT AT ALOAT
1 TFAT 98 UF AW F1H & W qZ o7
et faaw &1 9 i aT % 9w § )



1547  All-India Institute of [ 8 MAY 1956 ]

A7 7 A & 5 aga & s, 3
a1z fema anfarmes & o = 3=
faraw & Famm qar &1, s/ aw 7 Wl
FT FATT IAGT §ATH AZ| Fodl & AF

qAF FAFT T, DT A9 5T &
AT T AT TEAT &, HIT § 797 FI
" o § ailyr ad Al T AX
AT R woq FLA A 015 (477 FZMFTI
TR TEAT T

st @Wo TWo WL (THT TIT)
T weRleT [ ATR FEAA I
SEA Ag A TTH TG FAT |

#i TW W@ S WY wTe
GHIAT, 37 3% 2 0% a9 7 |
gOT | AT wETATT A AT wial w1
fafads aea7 w1 &, &7 9717 7 Al9F
HUA FHE AT AT | AT LI A
gL AFICFRT AT = far avmE a7 (e
Fifzr 1 & 7 a1 9z A fFar & &
wad oz 21w 2 i feedl | arees
FT T7 9977 B¢ gorwd faaar anfzm,
A fa T AT T OF © &A1 27 A5G
w8 g o w7 fagew e g

oF § F ZTIT FT AO0F TO7 7 F77
fafees mgtear & ag faagm e &
F 7Y @Al 77 A w A A
gz w1 Fo7 wafaai w1 am Jv o
T 3T AT AT T |
SHRI M. GOVINDA REDDY (Mysore) :
Sir, if the hon. Shri Akbar Ali Khan made the
fine distinction that this Bill contemplates
only modern medical science, not any medical
science, his distinction has served one
purpose, and that is to confirm the doubt that
this House has all along been expressing
during this debate that the Government are
not intending to accommodate Ayurveda or
any other indigenous system in this Institute. |
may point out that my hon. friend is wrong in

presuming that this Bill contemplates only, or
should
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be interpreted that it comtemplates only,
modern medical science. Let my hon. friend
refer to clause 13 of the Bill, the clause which
determines the object of this Institute. This
clause does not say 'modern medical science.'

SHRI AKBAR ALI KHAN: It is clearly
mentioned here ‘'undergraduate and post-
graduate medical education'.

SHRI M. GOVINDA REDDY: It is all
right. Undergraduates and postgraduates may
be in any school of medicine. The title does
not warrant this.

Medical Sciences Bill

Dr. SHRIMATI SEETA PARMANAND
(Madhya Pradesh): 'Modern medical science'
has acquired the ~'e-pii-" that it refers oni" to
the allopathic system.

SHRI M. GOVINDA REDDY: That I
admit. My contention is that the statement
that this Bill refers only to modern medical
science is wrong, because the object does not
'confine this to modern medical science only.

SHRI AKBAR ALI KHAN: Can you
mention any indigenous system where you
have these undergraduate and post-graduate
courses?

SHRI M. GOVINDA REDDY: We will
have post-graduate and undergraduate
courses. We may have them in any system of
medical education. This is what hon.
Members during these two days have been
asking. You have got some medical systems
in the country. Formulate courses for those
systems. Well, if my hon. friend has not been
able to follow the trend of the debate, I am
very sorry for him.

SHRI AKBAR ALI KHAN: The whole
point is that at present there are no such
courses in them.

SHRI M. GOVINDA REDDY: Government
may not have accepted them as medical
sciences, but our claim is that the indigenous
systems are sciences. Hon. Members have
pointed out that although we are ignorant of
it, they were scientific systems once.

SHRI AKBAR ALI KHAN: Some centuries
ago.
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SHOT M. GOVINDA REDDY: They were
far more developed than the present modern
medical science. I am going to give instances
to prove this. My hon. friend's distinction has
focus-sed attention on one point, i.e., the
policy of the Government in this matter. This
Bill, although it does not directly refer to the
policy of the Government in establishing this
Institute, it does imply policy. What is that
policy? Let us refer to the Statement of
Objects and Reasons. This is not a clear
statement, and I do not know whether the
Minister for Health is very clear about it. It
speaks of patterns of teaching and standards
for undergraduates and post-graduates. Then
it goes on to say:

.......... "it is necessary that the
country should attain self-sufficiency in
post-graduate medical education".

We do not want self-sufficiency in
undergraduate medical education. Sir, any
institute of an all-India character that the
Government are contemplating to establish
should have a bearing on the life of the
country. I mean to say that it should be an
institute which will prove useful to the
country. If the Government's intention is that
this applies to only modern medical science, if
this Institute confines itself only to modern
medical science, then I am in agreement with
my hon. friend here that this Institute will not
be very useful to this country. In the matter of
training for undergraduates or post-graduates
or diploma holders, the country's needs should
be taken into account. In this wide country we
do not have a doctor even for 200 to 300
villages, and the Government have in their
wisdom taken the decision that the short-term
courses like the L.M.P. and others that we had
in several States should not be there, and they
have been abolished. Now, we have got
graduate courses only, and the course
involves seven and a half years. Although the
degree course is for five years, nobody passes
without being plucked at least once, and there
is hardly 3 to 4 per cent, who may pass in all
the examinations without

All-Ind'-i Institute of [ RAJYA SABHA ]

Medical Sciences Bill 1550

failing in any. It is seven and a half years after
undergoing two years' college education. This
course means an expenditure of anything from
Rs. 15,000 to Rs. 20,000 per graduate, and
naturally after spending so much money, they
do not like to go and settle in villages. First of
all, we cannot have through this costly course
as many doctors as the country needs.
Secondly, these doctors who pass out at public
expense are not willing to serve in the rural
areas. So, most of them go to urban areas for
service in comfortable positions or practise as
private practitioners again in urban areas
where they can earn money, and having spent
such a heavy sum on their education, naturally
they will have an eye on getting back at least
as much money as they have spent on their
education. What is the duty of the
Government in these circumstances? The duty
of the Government, as anybody can conceive,
should be to provide for a course which, while
it will assure minimum efficiency and
competency, will be able to supply an
adequate number of doctors for the country. I
was hoping, when the talk of this Institute
being established and a Bill being brought
forward here was heard, that Government
would be taking sfeps to meet the basic needs
of the country. Today, what is the death rate?
But for these so-called quacks, the Vaids and
Hakims, in areas where these allopathic
doctors do not reach, the death-rate in this
country would have been horrible. The
primary need of the country is to have
doctors— many doctors—with minimum
efficiency and I would like the hon. Health
Minister to consider this aspect. Is it not
urgent for the country that" we should in as
quick a time as possible, provide as great a
number of doctors as possible? The hon.
Health Minister has visited China. The hon.
Dr. Gilder was referring to the advance that
China has made. I believe the hon. Health
Minister has had occasion to observe the
developments that they have made. I don't say
that China has advanced in every respect more
than our country but what they have done
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in the space of three or four years in the matter
of medicine and public health is something
really wonderful which we shduld without any
sense of inferiority complex, emulate. The
basic need that I have pointed out, in this
country was the basic need of that country
also. It was a country thousand times poorer
than ours, much more miserable than ours
before their liberation and a country teeming
with diseases. It was notorious for its V.D.,
notorious for its T.B., notorious for its malaria
and notorious for its typhoid. What have they
done? Let me point that out to the hon. Health
Minister and to this House. I believe she has
had occasion to go into this. They started what
is known as a People's Patriotic Health
Movement. They hit upon a very nice plan.
When [ went there with a delegation, we had
conferences with the medical authorities and
public health authorities and their Health
Minister,—each time lasting three hours and
we had very frank discussions. We wanted
them to tell, us the extent of the diseases that
were prevailing in China and what they have
done to eradicate them. According to the
statement which they made—I don't remember
the -exact percentage but approximately I am
saying—about 70 per cent, of the cases were
of V.D., over 40 per cent. of T.B., and malaria
of course had no limits and it was not
confinable to any computation and typhoid
was upto a horrible degree. When we asked for
the figures two years ago, they said they had
brought down the 70 per cent, to about 7 per
cent, and the others to much less than that and
today these diseases which were a terror or
dread of that country, were not" at all a
problem. I put a straight question to them "Do
you mean to say that within a period of three
or four years, you were able to achieve this?
Were you able to do this with 'magic?" They
said 'We don't mistake you for putting that
question but -when we explain the method
adopted, it will be very clear to you.' The
method adopted was this. First of all they
wanted to check the spread of the diseases.
For that they hit upon
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a very clever device and that was to
find out in every village patients suf
fering  from  communicable  diseases.
In every village they have some insti
tution called People's Movement-
something like Village Panchayat.
They issued instructions to the
people's congresses in the villages like
our Village Panchayats to notify to
the authority who was sent to them,
the patients suffering from communi
cable diseases. He went there, collect
ed together the wvillagers and then
asked for names of patients who were
suffering from any communicable dis
eases beginning from cold and itches
to much bigger diseases. They gave
the lists. The man was not a full
doctor but was trained only for detec
ting the communicable diseases. He
verified these reports and segregated
all those people who were suffering
from  communicable  diseases. They
had established camps at convenient
distances and people were sent to
those camps where a more qualified
doctor took charge of them and if
those  communicable  diseases  were
beyond the power of that doctor, they
would be sent to District Hospitals
for ~ which  Government had made
arrangements...............

SHrRI AKBAR ALI KHAN: What were the
qualifications of that doctor?

SHRI M. GOVINDA REDDY: He had no
qualification except practical training just as
you train midwives, just as you train nurses.
They also have got a training for doctors. That
is exactly ,the point which I am making. They
v/ere able to achieve this by this method of
the People's Patriotic Health Movement. They
first of all checked the spread of the diseases.
Then they attended to the cases which were
segregated and doctors attended on them and
then they thought, in order to attend to the
health and medical problems, that this long
course was quite incapable of supplying the
doctors and so they have short courses. They
don't award diplomas. There is only one
degree—that is th? medical degree which is a
co™irm much the same like ours but there are
short courses. Anybody can go and
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[SHRI M. Govinda Reddy.] get trained in that
and he will be a doctor with limited
competency and within that he will have
received good practical training. I put this
question to the Head of the Department: '"You
say within a period of 1 to 2 years you can
train a doctor. How can you do that?’ He
said 'Mr. Reddy, you want a driver for your
car. A perfect driver would be an automobile
engineer who knows everything about
the mechanism or engine of  the car.
Would you appoint him to serve the purpose of
a driver? You want a man who knows enough
to carry on with the driving of tlie car and who
knows the rudiments of the mechanism of it.
You don't want an automobile engineer.!  So
when the dire need of the country is so large,
we want doctors who can, with their limited
knowledge and competence, go to the
villages and give some relief.  Let the hon.
Minister imagine what it means for a patient
from a village to go to a hospital in a District.
For us, who get comfortable incomes it
has no significance but for those in the vil-
lages, to go for even the smallest
complaint to a town  means loss of work for
him and for those elders who attend on him.
It means going 20 to 50 miles to a district town
and staying there for weeks together—all that
would cost about Rs. 500. Let us take an
average case—not too small a case and not too
big a case.  Rs. 500 for a poor peasant—
peasants form about 50 per cent, of the villages
at least to make a moderate estimate—for
him Rs. 500 is a life's fortune. How many
people can afford to have that? In Delhi if
you have the misfortune to go to a doctor for a
prick, you have to buy your own medicine.
For the prick he charges you Rs. 10 and the
medicine cost is yours. If you have some
tooth ache and if you want a doctor to attend
on you, he charges you Rs. 27 to Rs. 30
just for touching and if it is for extraction of
tooth, no less than Rs. 70.  In a country with
the object of socialist pattern of society
here are doctors who can fleece us to any
extent. If that should be the case
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witn individuals like us, urban people, getting
good incomes, what should be the case with
rural people?  So my point in enlarging upon
this is to show that we need doctors in the
villages. We need as many doctors as is possi-
ble for the Government to give to the
country and that can not be had by this long-
term costly course; this Institute which the
Government have thought well to
establish, should devise courses which would
equip the-doctor with the minimum efficiency
which is necessary for giving first aid or for
giving first attention to cases in the rural
areas. If  this Institute does not think of
doing that and if the-Government have no mind
of providing, some sort of medical relief to
the rural areas, I should say that they are failing
in their duty. They have failed in their duty so
far and they would be failing in their duty
again. So I would like to say that there is
nothing to prevent you, in this Bill, from having
such a short course. So I would like the
hon. Minister to give a direction because it is
not specifically mentioned. Everything in
this. Bill is put in vague terminology. I would
like her to give a specific direction that this
Institute be charged,— with a view to solve the
shortage of doctors in the country,—to
devise courses by which we could provide
doctors with  conceivable efficiency, for the
villages all over the country. The other aspect
which I would like to deal with is in regard to
research.

Medical Sciences Ti ill

MR. DEPUTY CHAIRMAN: You can.
continue in the afternoon. The House stands
adjourned till half past two.

The House then adjourned' for
lunch at one of the clock.

The House reassembled after lunch. at half
past two of the clock, MR. DEPUTY CHAIRMAN
in the Chair.

SHRI M. GOVINDA REDDY: Sir, before
the House rose for lunch, | said I would
resume my speech by taking up the subject of
research. But before I go to that point, I would
like to clear up one or two points or-
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wrong impressions which seem to have been
left in the minds of members by what I said
in the morning. I said that in order to relieve
the country of the shortage of doctors, we
should find devices and short-cuts to provide
the adequate number of doctors at the
earliest possible moment and that this was
possible. I do not mean that we should not
have the highest standards. We can have the
highest standards possible. But the country
needs doctors, and doctors of some sort we
should give them. That was my point.

Secondly, somebody raised the question
whether  doctors without  such long
trainings, whether doctors with only short-
cut trainings  would be efficient in their
work. I would content myself with giving
one instance which is within my own
experience. As many sitting here may know
at Hindpur in Andhra between Mysore and
Andhra, we are running an edu-cation-cwm-
rural service centre and there we have a
dispensary. In that dispensary we have a
doctor who is not a qualified doctor. But he
knows allopathy because he has been trained
by his brother who is himself a doctor in
allopathy. This so-called untrained doctor
is looking after the dispensary there.  He
goes to the villages and anybody is free to.
go and see and verify what I say. There
are allopathic doctors, highly qualified,
Government doctors and in Hindpur there
is a government hospital also. But believe
me, Sir, people from Hindpur town come
all the way to this dispensary  to this man
crossing  a river, travelling some two and a
half miles. They do not wish to go to the
government hospital. They come to this
man to be treated. And remember, he is not
a qualified doctor, and yet he has conducted
operations, which are a dismay to the
allopathic  trained government doctors
themselves.  This has happened not once or
twice, but many times,  because he has
been there for the last twelve years and
during these twelve years there is not a single
case which he has not attended to. Well,
this is a point to show that given good
practical training, the

[ 8 MAY 1956 ]

Medical Sciences Bill 1556

doctor will answer the
service in our rural areas.

purpose of medical

Now, I may give a contrary instance, a case to
show that because a doctor is highly qualified,
it does not mean that he is competent. [ have
myself been the recent victim of a very com-
petent, highly qualified doctor about which I
will, with your  permission, Sir, say a few
words.  In March last, in the beginning of the
month, I had a cold and I went to an
allopathic doctor. He said it was a case of cold
and bad throat also. And he prescribed for
me sulpha diazine pills at the rate of six tablets
a day. This he prescribed for nearly two
weeks. Then my kidneys ceased functioning
properly. They got weak, but I thought; it was
due to congestion in the stomach or
something like that and. I did not attribute it
to the medicine. He also did not care to enquire
about the reactions.  Then on the 24th and 25
th of last month, I had again a cold and again
got the same prescription from him. I had to
go to Bombay immediately after the
commencement of this session, to attend a
meeting. There I got temperature.  In fact I
had fever here even on the 22nd and 23rd.
For thirty  years 1 had not known what
fever was. But I got fever on the 22nd and
I had it on the 23rd and on the 24th I flew to
Bombay and on the 25th I had a temperature of
104 degrees. The people concerned with that
meeting got frightened and they sent for a
doctor and he got from me the treatment that I
had been having and he wondered how with
such heavy doses I did not pass blood instead
of urine.  Sir, I am still not recovered. 1 had
to fly to Bangalore and I got myself checked
up and everywhere they wondered how a
doctor could prescribe such a heavy dose as six
pills a day of sulpha diazine. = And who is the
doctor? That doctor is in the Parliament
House. He is to look after us.  This is not one
case that has happened here, there are many
cases. | am saying this not as a complaint
against that doctor, because I have already
written to him a strong letter describing what
happened to me
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[Shri M. Govinda reddy.] .and asking him
not to prescribe sulpha diazine as one gives
peppermint to children. Sir, my business is not
to complain. I am simply saying that because
a doctor is highly qualified it is no guarantee
that he is competent. It is the practical training
that he receives and the extent to which he
puts his heart and soul in the work that
matters.

I am not against our providing for the
proper training of doctors and that too in
allopathy, because all along I have been
dealing till now only with allopathy. I have
not yet come to Ayurvedic doctors.

Now I come to the subject of research. This
Institute is to confine itself only to research in
allopihy. But what is it that we can do in”hat
direction? Let us examine this point calmly.
There are many countries which are far more
advanced in allopathy than we are. We are
nowhere compared to them. We are nowhere
compared to England, or America or
Germany. We are nowhere when compared
with many other countries of the world which
are far more advanced than we are. And if we
believe the accounts given by doctors who
have gone abroad and visited the foreign
hospitals and institutions, the equipment in
our hospitals and the methods that we adopt
are at least twenty five years behind the latest
methods and equipments that they are
adopting. Under these circumstances, what is
the contribution that we can make by way of
research in allopathy? I do grant that we can
make some research here and there, but can it
be a significant one; can we call that as India's
contribution to the science of allopathic
medicine? On the other hand, Sir, there is a
vast field which for the rest of the world is
quite unknown, a vast field in which India can
make a wonderful contribution to the science
of medicine, the science of anatomy and phy-
siology.

I will just quote one instance to bring
home my point. Many hon.
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Members and thei hon. Minister for Health
also know the case of the Yogi who" lay
buried in Delhi for seven days and on the
seventh day stepped out quite fit. What was
that? That was no magic. That was no black
art. What was it? What was it that made him
live in a confined atmosphere for seven days
and yet remain quite fit? Surely, there must
have been some knowledge in his possession
which made him control all his organs, his
whole body. I will give another instance. We
have heard of Hatha Yoga. Recently, only a
few years back, we had a genius here in India
who performed most wonderful feats. He
swallowed almost anything, bottles, acids,
glass pieces, razor blades, nails and needles
and all sorts of poisons that the people of
science and doctors mixed for him. They
experimented at Calcutta, at Madras and at
Bombay and also in several other cities in this
and other countries. Famous scientists like Dr.
C. V. Raman witnessed these experiments.
But there was no explanation as to how he
could eat all this and still live. No scientist
could explain what exactly was the knowledge
that was in the possession of this man which
enabled him to digest all these things, things
like nails and razor-blades and acids. What
was k that enabled him to digest glass and iron
nails? What was it that helped him to neu-
tralise the acids that he drank? It is something
wonderful and remarkable. And if such a thing
had only happened in a country lika America
or England, where the sense of patriotism is
very high, they would not have left the man as
we have done. They would have put scientists
on such a person and made them study and
test him so as to find out the secret, the
processes that he was doing or what exercises
enabled him to do all this. I would not have
minded our Health Minister giving a lakh of
rupees to such a man, lodging him in a fine
hotel and having a dozen physicists and
medical men and chemists study the processes
and the secrets of this wonderful phenomenon.
So, is there not sufficient
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room for us to study? In which part | c. tne
world can we see such miracles, I would like
to know. We may call it quackery. But there it
is, baffling the scientists. That is a thing
which is purely based on science. The hata-
yogi may not be able to explain it but he has
learnt it by sheer practice and it must have
been based on some science. This is a field in
which this Institute has to undertake research
and I am sure if the hon. Minister had only
put scientists to study this, by now every great
scientist in the world would have run to India
to study this wonderful phenomenon. India
would have been a place of pilgrimage. We
are saying that this Institute is of national
importance. What more national pride could
we have if we had but investigated this
problem? Has the Government moved its little
finger to analyse this and to find out the
reasons for this? Has the Government done
anything to tap this information and to
disseminate it to the wide world? We have not
done anything. We expect a very high sense
of patriotism from our people but when we
see instances which display hitherto unknown
forces of knowledge before us, we shut our
eyes simply because we do not know what it
is or hecause we believe in something else. It
is a grievous fault on our part.

In the field of medicine, I can give one or
two instances. I do not wish io take more
time but will only give one or two instances
which are within my experience. A lady fell
ill in a village, sixty miles from the district
hospital. She was suffering from gas in her
belly which became just like a barrel and
she had some other trouble down below.
There was no other doctor anywhere near
and she could not be taken to the hospital in
that state, sixty miles on a country road and
in a bullock cart. The pandit had to be
called. He was a reputed man no doubt and
he wanted to examine her but the lady
would not give in. Everybody tried to
persuade her that in that hour—she was
expected to croak within an hour or so—she
should consent. The pandit asked her
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to give him her feet so that he could touch
them in obeisance and go. She was lying and
the pandit took hold of her feet in his hands
and in a few seconds she became
unconscious. He pressed the feet just behind
the hub of the foot bone and she became un-
conscious. He asked another lady to hold her
feet like this and examined her. When he
came out, I asked him, "What is it that you
did? Please tell me". He was my family doctor
too and he asked me to stand with folded
hands. I stood with folded hands. My uncle
was present there beside me The doctor did
not touch my feet but pressed two fingers on
my sides ana I became unconscious. My uncle
wanted to know and the doctor agreed to
show him too. He asked him to stretch his
hands. My uncle did like that and the doctor
by pressing tne points (here) made my uncle
unconscious.

Medical Sciences Bill

SHRI AKBAR ALI KHAN:
bring him here to Parliament?

Why not

SHRI M. GOVINDA REDDY: In our place,
there are no shaving saloons. We give our
heads to a country barber for shaving. This
barber shaves 150 people per week for only
ten or fifteen rupees a month. He belongs to
the same community as the doctor. As you
know, Sir, the barbers in our community are
physicians. I told him of this instance and of
my experience. He said he would do likewise
and placed the thumb and the middle fingers
on my temples and I became unconscious.
There was another friend who is a trustee of
the mandir who wanted to try it and by doing
this thing, that friend too became unconscious.
This may be laughed at but it is a. fact. The
man, however, cannot explain it but it is a fact
that every man who knows something of indi-
genous medicine knows something like this
and not of course the whole of the science. I
agree that ayurveda as administered today is
not scientifically administered but that is not
the fault of ayurveda. That is our fault We
have neglected it utterly; we have not
encouraged it.  (Interrup-
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[Shri M. Govinda Reddy.] tion). We are also
responsible ior the Government. What s
the use of blaming the Health Minister? We
are equally responsible. We have neglected it
and that is why we see ayurvedic pandits
coming in rags. Because he is ill-looking and
because he sits in a hut, you say that he is not
competent. Let the Health Minister order for
a field survey to be conducted, not in the whole
country but let her select one dispensary  in

one district in Mysore and another one in
Madras. Let a survey be conducted of the
number of patients that go to the

ayurvedic dispensaries, the number of patients
that get cured and also the cost which is more
important. Let them also take a census on
the same basis of the hospitals. I dare say that
ayurveda will get ths laurels. When I speak
of ayurveda, I include all the indigenous
systems. I believe in all. This is a thing
which the Health Minister should do. Dr. Seeta
Parmanand read out the Health Minister's
speech which said that she bowed to none in
her respect for ayurveda but,  Sir, within
my experience of the last four years,  ever
since this House was formed—and you
know that many Members of this House
have been asking several questions on
ayurveda—we have found her very apologetic
and not at all enthusiastic about ayurveda.
Why should she not take pride in a science
which today is the largest institution
administering medicine? This is a field
where we have to  undertake  research.
What is the use of imitating the Western
countries?  Even if we imitate, what is the
measure of research or fresh knowledge
that we can add to it? We will be nowhere.
Just as in politics India has made her own
contribution and is being respected by every
country in the world, so also I dare say that if
the Health Minister only comes out with
some aid—instead of saying that it is not a
science and all that sort of thing—and believes
that this must be a great thing—Ilet her devote
chairs for research in this subject—I am sure
that we will gain equal respect in the world,
and every country in the world
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will be grateful to India for the knowledge
which she will be adding in the field of
anatomy and even of life.

I want this Institute to fulfil this function
and to bring such a pride to the country. Left to
itself, I know it will not do that because the
experts that we have are not practical men.
Without any offence to them, I say that they
are not practical. We had a distress period in
Mysore and there was an Englishman
belonging to the Friends' Service Union whom
I was taking along. That Union was giving
multi-vitamin tablets, milk powders, etc. He
was fresh from the college and he was looking
transfixed at a bullock cart. I asked him, "What
are you looking at?" He said, "I say, Mr.
Reddy, are there not thousands of engineers in
your country who have gone abroad to study in
England and America?" I said, "At a modest
estimate I will put it at least at 10,000". Then
he said, "Is it not a shame that no engineer in
your country has attend, ed to this
phenomenon, to lighten the burden so as to
make the bullock cart move easily?" He said
tbe same-thing with regard to drawing water.
You know, Sir, the tedious way of drawing
water and where bullocks are employed for the
purpose they will have only four years' .life.
He said. "What are your engineers doing?" He
made me hang down my head in shame, and
even today that fact stands. What have our
engineers done about this rural problem? That
is why I say unless the Government directs the
experts will not do these things. That is why
we want Ministers. The Ministers have
practical experience. They have moved in the
world and they will be able to direct the
services of the secretariat in a proper way and
therefore it is that I want the Health Minister to
give directions, to charge this Institute with
these two purposes, to relieve tne shortage of
doctors by whatever means it be and to
conduct research in indigenous systems. We
need not concentrate on allopathy alone
because, even'
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if we do, we can do precious little. There are
other countries wnicn are .far advanced in this
and in this modern age, a discovery made
today will be spread to-morrow.

The other day we read in papers about
Rauwolfia Serpentina, the herb that we were
exporting to America, and that some medical
student has synthesised that successfully and
therefore it is said that America will no longer
import the herb.

Well, such things are going on; we ecan
profit by them. But here is a field which no
other country in the world can attend to, and
here is a field in which a vast store of know-
ledge of the human body undreamt of by th?
civilised world is there. Let this Institute, Sir,
develop on these' lines and bring our country
pride, and I congratulate the Minister for
bringing this Bill and for establishing this
Institute, but 1 would reserve my
congratulations with this exception and that is
it should serve these two purposes which I
have elaborated.

Thank you, Sir.

SHrRT BISWANATH DAS (Orissa): Sir, 1
rise to give a conditional welcome to this Bill.
I am delighted, and I am thankful to the hon.
the Minister for having brought this measure
which -will upgrade medical institutions and
improve medical instruction and also improve
the professional capacity of medical men. In
this view of the question it is a welcome
measure.

Sir, as it is, it raises certain pertinent
questions. The first is: What is going to be the
position of the medical colleges that are now
being controlled by the State Governments as
also by the various universities. They have
built up a reputation of their -own, some of
them like Calcutta, Bombay and the rest, and
there are again certain new medical colleges
swhich have been established. What is going
to be the position of these institutions in terms
of and in relation to this institution? For new
institutions it is a difficult thing. A medical
college means a conception in terms of
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crores of rupees. Now will these institutions
be upgraded or will they go down to be
assigned the position of second or third-rate
medical colleges? I want to have an assurance
frcm the hon. the Minister as to what she is
going to do in this regard. So far as the States
are concerned, many of the States are not able
to find the finances necessary to develop these
institutions. Therefore it is necessary and
desirable that we should have a clear picture
of the future with regard to all

Sir, the other question that comes to our
mind is this: Why should Delhi be the most
fortunate place to have everything for herself?
Calcutta has developed, Bombay has
developed and Bangalore is very important, a
very attractive place both from the point of
view of the climate and also ito central
location; equally so is Hyderabad. The
question why Delhi has been chosen for this
purpose is one for which an adequate explana-
tion is necessary.

Sir, having stated all this,\ let me come to
another important question about our
conceptions of medicine. Medicine as seems
to have been understood by the hon. the
Minister and also by the Department merely,
confines itself to allopathy; all the activities
undertaken by Government are on this side.
Sir, it reminds me of the old bygone times
when the poor Indian was regarded as a native
in his own country and the Britisher as an
honourable gentleman in India. It used to be
said, "Oh, here is a native." Are you going to
give that very status? Britain has gone; India
has become independent. Her culture has to
survive and develop. Are you going to retain
the same old labels and keep the Indian cul-
tural institutions and culture in the same old
position which it used to occupy in times of
yore? 1 want to have a clear statement of
policy by the Minister and also by the
Government.

Sir, there are things which could be
tolerated and there are again certain things
which cannot be tolerated.
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[Shri Biswanath Das.] Eight years have
passed. I have a right to know, I have a right to
claim from the Treasury Benches, 1 have a
right to see how far, to what extent my culture
has been protected, and my cultural institutions
have been developed. Every Indian and also
the Members of this House have a right to
demand an explanation from the Gov-;
ernment.

Sir, in this respect I feel as if Government
is going one way and the people just the
reverse way. Why should this reverse process
go on? Our country which is absolutely
independent is free to chalk out her own way
of life. Sir, we have got our cultural
institutions and organisations in every sphere
of activity. We spend crores of rupees on
meteorology, on the western system. It is
probably necessary and useful. But we have
our meteorological system, which is equally
useful. Go to a moffusil place. The poor
peasant looks to his Panjika to see when the
rains would set in to prepare himself to face
this season. What have we done? How are we
worth our name, how are we worth our salt if
we do not attend to his needs? Sir, I do not
discountenance the proposal, but I have a right
to claim that both these should at least be
allowed to develop pari passu. I have a right
to know what has been done. It is not only
meteorology. Leave alone any other thing,
even the Britishers had to admit that the sys-
tem of philosophy in the East and especially
in India is the finest and the best. It pains me
to see that neither the Government nor the
universities have taken care to see that the
Indian philosophic systems, neither Sankhya
nor Mimamsa nor Vedanta nor any of the
others are given due place except the start that
has been made by the baby University of
Poona, which is doing something in that line.
Sir, how long am I to see that my money is
being spent in developing a culture which is
foreign to my culture? I do not say "nothing
doing", but I do say: Do something; at least
give an equal slice for me and my culture.

All-India Institute of [BAJYA SABHA]

Medical Sciences Bill 1566

3 p.M.

Sir, my hon. friend, the Health Minister is
the guardian of the health of the 36 crores of
people of this country. May I put to her a
straight question? 1 know her kind feelings
towards human beings. She is one of us. Till
yesterday she was with Gandhiji. She had sat
at his feet to get inspiration and to be inspired.
Sir, is there anyone in India. I ask, who is a
greater revivalist, who is a greater lover of
things ancient to be put in the modern way
than Gandhiji? 1 would ask my hon. friend
whether she has followed the wise and
illustrious steps of her great Master and if so to
what extent. She says she loves Ayurveda. |
also love it equally and I join with her and
bless her. But what is the: sport of love that
she has? The performance of the Government
of India in these last seven or eight years
reminds me of a comedy that I read when I
was a student in the High School. It is a
comedy wherein a poor Plebeian tried his very
best to save the honour of his daughter from
the rapacious hands of a Patrician. Finding that
he was unable to save her the last thing that he
had to do out of hh affection for her was to
take the girl with him to the open market in
Rome and stab her to death. That was the way
he could save her. Is this the sort of love that
she is going to show for our culture that has
stood the test of time? My hon. friend, Dr.
Mookerji, was quoting chapter and verse from
Buddhistic literature. Why go in for research in
Buddhistic literature? Think of Ramayana;
think of Maha Bharata and the War of
Kurukshetra and see how useful it was even in
times of war. Sir, with all her best efforts and
with all the money at our command, we can
never expect to reach the level of America in
Modern medicine. So why waste money? Why
not copy their experiments and try to apply
them here? If" there are talented Indians, let
them take to research even in Allopathy I do
not mind. I do not know how well to thank my
hon. friend from Bombay for whom T
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have always a regard—I mean Dr. Gilder, an
eminent scientist and physician. All praise for
Allopathy but my hon. friend would not
accept that. I fully agree with friends like Dr.
Dube who said, 'leave Ayurveda to itself.
That is exactly what I want. Leave me to
myself; don't you murder me; don't you stab
me. Leave me to myself to grow. And how
am I to grow? Sir, it is the people who have
kept Ayurveda alive today. We have got
eminent physicians here in this House as well
as outside the House.

Sir, I am one who was suffering from
Filaria. As the Chief Minister of Orissn the
best oi treatments was available to me. But
they were all to no purpose. It was only
Ayurveda that cured me and for the last 13 or
14 years I have no Filaria.

AN HoN. MEMBER: Cured?

SHRI BISWANATH DAS: Yes; cured
fully. And thousands are being cured.
Therefore, to dub it as unscientific and to kill
it for all times is a thing which the people of
the country will not tolerate and to which I as

their representative can never agree despite all
my affection, respect and regard for my hon.
friend.

Sir, we have appointed committees, I
know. The report pf the Indigenous System of
Medicine Committee is there in the secretariat
archives. Thereafter Dr. Pandit's committee
wa? appointed and what is the
recommendation of that committee? On page
26 in paragraph 96, they say: "The study of
Ayurveda has been neglected so long in the
past and it would be a distinctly retrograde
step to take any measure which will continue
the existing state of affairs even for a short
period." 1 take you again to page 27,
paragraph 99, wherein the Committee says:
"From what has been stated it will be clear
that no advance in the proper understanding
of the indigenous systems of medicine is
possible unless at least one centre of research
for these systems is brought into being
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as soon as possible." Thereafter in paragraph
102, it is said: "We suggest that at 1"ast one
institution should be selected by each state
Government for upgrading in the manner
indicated above." They have made a lot of
recommendations and they have called upon
each State to have an upgraded institution
which would serve the purpose of Ayurvedic
colleges for higher study, instruction and
research. I want to know from my hon. friend
as to what has been done on these
recommendations. My money is being spent
annually. Sir, I thank the hon. the Health
Minister for her inattentiveness.

I say that she is one of those who is never
satisfied with the few crores that she is getting
for developing the allopathic system. May 1
ask how many lakhs is she spending for Ayur-
veda and other indigenous systems of
medicine? We have a right to know this. If it
is understood that the Government is not
going to listen despite all the protests from
this House, we will have to take other
measures to make the Government feel that
they will have to respond to the wishes of this
House and to the wishes of the people.

Sir, Mahatma Gandhi lived, worked and
died to see that the system of untouchability is
wiped out not only from India but from the
whole world. Unfortunately, my hon. friend
who received inspiration from him and served
at his feet is the one who is creating
untouchables. Ayurveda is now an
untouchable; it is an untouchable system. I
quite see that the allopathic doctors would not
touch it even with a pair of tongs even though
they are born in India and bred in India.
Probably they themselves may be getting
treated by Ayurveda.

Dr. W. S.
Pradesh):

BARLINGAY (Madhya
Thafis their morality.

SHRI BISWANATH DAS: 1 won't
blame any one, nor would I speak of
any one's morality, but I would appeal
to them to see............
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Dr. R. P. DUBE (Madhya Pradesh):
Irrelevant talk. Does not concern the Bill at
all.

SHRI BISWANATH DAS: But I would
appeal to them to see the actions and the result
of the actions that they are taking. I as a
member of the Council in Madras agitated.
The agitation, first began with a group of
friends for the Indian system of medicine and
we succeeded in establishing one institute. |
always feel that for providing medical
treatment for the vast masses of your people
and also for utilising the herbarium potentiali-
ties of this country there is no other go but
Ayurveda. There is no other go but Ayurveda,
either from the point of view of national
finance or from the point of view of national
security, in times of emergency or war. There
is no other way but to develop this system,
which is our own. And I want her to lead in
this because India could never gain her pro-
minence in allopathy, in race with America,
Russia, England and the rest. But in the field
of Ayurveda she is herself alone, absolute. Sir,
China is one country where the doctors, even
topmost people, the best of doctors do not
reject the old system. They do not do so, that
is, in outlook, ways and mentality. Why have
we gone down or why have we ourselves
degraded? I would appeal to my friends to
upgrade ourselves. Once 1 was looking into
Russian propaganda literature. When they talk
of public health, they inspire the reader with
what Russia did five hundred or seven
hundred years back, the Russian scientists and
Russian medical men did five hundred or
seven hundred years back. Why don't you
inspire yourself and get inspired by what your
people....

DrR. RADHA KUMUD MOOKERIJI
(Nominated): What did you say
about China?

SHRI H. P. SAKSENA (Uttar Pradesh):
Please repeat. We could not follow.
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SHRI BISWANATH DAS: In China the
Government and the best medical men have a
very soft corner for their own culture and
cultural institutions. The Government spends
a lot of money over them and their system of
medicine is also being developed.

DR.R. P. DUBE: Question.

SHRI BISWANATH DAS: Why
can't you do the same thing? I am not, in
favour of mixing all these. Kichdis are
difficult things to digest. Therefore, I am not
in favour of mixing. I want that Ayurveda
should grow by itself. It is a science that could
stand the test of time and it has stood the test
of time. But [ want that money must be found.
Institutions must be started. Research must be
carriecd  on  and  postgraduate  and
undergraduate courses must be provided for
people. To that extent I think most friends will
agree. With these few words I offer my condi-
tional support and I will give her my fullest
support if she agree to include within the
scope of this institution— of course, it may be
in separate activities—the development of

Ayurveda, Unani, Siddha and other
indigenous systems.
Mr. DEPUTY CHAIRMAN: Mr.

Panjhazari. We want to finish this Bill today.

SARDAR RAGHBIR SINGH PANJHAZARI
(Pepsu): Yes, Sir. I will finish within five
minutes.

MRr. DEPUTY CHAIRMAN: We have
spent too long a time over this Bill.  So,
please be brief.

weare d fag dogard oo
TATTA AT, § 7THFATEL A H AATFAT
Zar g e sgia e wad 9 fawifent
H AZANT T U W 72 faw A
fergeam & fwfor & for oo grsw &
AHA TET & | AT FHE g
wrseeefen anfaw & wifew § o
g aur fegea &1 T F7
T E7 H29 F AT, Feq SR
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§ A1 F7, AT AT § FAT FI AR
F7, 39 g § qarfaw ford g 5
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uz Zier a1 & @i {5 sera & A
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|mare o Fag g )
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9T | 39 TWET A fow aw g 47
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waw ¥ fau geq fafredt a1 7e s
4 gy AW FTEOE FAT ARy |

Dr. P. SUBBARAYAN (Madras):
Sir, I am afraid we have had a very
long  discussion on  allopathy  and
Ayurveda from what [ have under
stood from hon. Members. But this
Bill is confined to the improvement of
standard of education amongst what
I would call the practitioners of
modern  medicine and, therefore, I
do not think that it is proper to go
outside the limits of this measure
which only deals with practitioners of
modern medicine. I do not think ......................

SHRr BISWANATH DAS: May I know if
it does include medical practitioner of
Ayurvedic system of medicine?

Dr. P. SUBBARAYAN: No. no. You
are mistaken because it does not deal
with  medical practitioners; it deals
with  the improvement of medical
education as practised by practitioners
of modern medicine. That is where
you are mistaken and we have the
pathological and medical history of
some of our hon. Members as well

DRr. W. S. BARLINGAY: That is the title
of the Bill, if I may say so.
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Dr. P. SUBBARAYAN: The title of the
Bill says: "The All-India Institute of medical
Sciences Bill, 1956." If you will read the
Statement of Objects and Reasons it says,
"The Institute will have the power to grant
medical degrees, diplomas and other
academic distinctions which would be
recognized medical degrees for the purpose of
the Indian Medical Council Act, 1933."
Therefore, it really confines itself to a
particular system of medicine. That is what I
hold and, therefore, it is out of that scope.
You can certainly suggest amendments to
improve the scope of this Bill and to improve
the standard of medical education in this
country as understood by modern medicine. It
may be, of course, possible that in the course
of this study, we may adopt some of the drugs
as have been recommended by the Chopra
Committee which are found useful by prac-
titioners of modern medicine.

SHRI H. P. SAKSENA: Do you deny the
name even of 'Medicai Sciences' to Ayurveda
and Unani?

DRr. P. SUBBARAYAN: I do not deny that
at alL What I am saying is this. The Bill
confines itself to the Indian Medical Council
Act of 1938. When there is no representation
on that Council for Ayurveda or recognition
of Ayurveda, it is done under a different
legislation. That is my point. Therefore, what
we are concerned with in this Bill is—I repeat
it once again—the practice of modern
medicine as understood by that phrase.

DRr. W. S. BARLINGAY:: Change the title
of the Bill.

DRr. P. SUBBARAYAN: The title of the
Bill does not really make any difference. You
may also find out what is provided for in the
Bill and the Bill relates to the improvement of
medical sciences as understood by prac-
titioners of modern medicine.

Dr. RADHA KUMUD MOOKERIJI:

I think the term 'Medicai Sciences*
cannot exclude Ayurveda, the science
of.....
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DRr. P. SUBBARAYAN: So long as I am
on my feet, I do not wish to be interrupted
however high the interrupter may be.

Well, Sir, what I say is this. I think what the
Bill provides for is for a particular purpose
and provisions have been made to carry out
this purpose. I have only a request to make to
the hon. Minister and that is this. Por instance,
with regard to the memorandum regarding
delegated legislation, it says, "The delegated
legislation is of a character normal to such
Acts." That is what I quarrel about I am sure
some of the hon. Members have read the book
on the subject—it is an old book, but still a
standard ~ work—Lord  Hewart's 'New
Despotism'. That says, "The tendency of
modern executive governments is to take as
much power as they can through delegated
legislation and therefore, Parliament's power
to that extent is restricted". Therefore, they
found a phraseology to suit this in the House
of Commons and that is this. "All rules and
regulations made by such delegated legis-
lation should be laid before both Houses of
Parliament for fifteen days and these rules and
regulations do not have the power of law till
they have been on the Table of the House for
these fifteen days and no amendment or no
legislation has been proposed by either
House."

SHBI AKBAR ALI KHAN: There is a
provision made:

Dr. P. SUBBARAYAN: No, you please
read. It is only to be laid ready before the
House. It does not provide for its being
discussed or for amendments to be proposed
by Members of this House. That is the power
which is given to the Houses of Parliament so
that, before it becomes law, Members of
Parliament would have had the right to
discuss the matter and come to a conclusion
before actually it takes the shape of delegated
legislation. I would like the hon. Minister to
consider this point and see that through such
delegated legislation the executive
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does not take away more power than is
provided for by a parliamentary system of
Government.

MR. DEPUTY CHAIRMAN: What is the
particular section you refer to? You referred
to the Indian Medical Council Act, 1933.

DrR. P. SUBBARAYAN: Clause 28
(3) says, "All rules made wunder this
section shall as soon as may be.................. "

MR. DEPUTY CHAIRMAN: You referred
to the Indian Medical Council Act, 1933.

Dr. P. SUBBARAYAN: I am referring to
the rules and regulations made under this Bill.
If you read this Bill through, you will find
that there is a lot of power taken by the
Government to make rules, etc. At least there
are seven clauses under which such powers
are taken.

MRr. DEPUTY CHAIRMAN: I want to
know the section in the Indian Medical
Council Act which you referred to.

Dr. P. SUBBARAYAN: There is no
section. I was only referring to that Act. It has
nothing to do with this. What I mean to say is
that this House should have the right to
formulate resolutions on the rules made by
Government, and a certain time should be
given for that. If within that time the House
does not propose to do it, then the delegated
legislation takes effect and becomes the law
of the land.

SHRI KISHEN CHAND: If you refer to
page 9 of the Bill, it is clearly stated there that
'All rules made under this section shall, as
soon as may be after they are made, belaid
before both Houses of Parliament." It is
already there.

it o o &IT (IF7 5aw)
FUTeAET WEEd, = fadgs 9w
arz faar gur & W7 78 =rafEE &
Z & T wa o, fomw 217 7 92 qqgr
st 2 & zow sovmvar wfew sa
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T agrgg AW g, 07 fagas & S
191 1% faarg g #ifw s
saeqy giaw g1 af § 3 o @@
wratfas A1 & fF 3w od 1T |
femraedy 21 forg & grer ot gear awnmé
w17, o At & w2z |

IUTEAS WEEd, § AT wErEE
ot gifew aard I E T weA qH R
fow, formr # weegey g2 fodqa® Za17
araq seaa faar @ @ 1 gAe W A
T 41T AT T gramEar @ g fw
T foreT 29 & faAv uw 3w w1l
1 ear 31 oy dmfas farm e
Hrewre # forer & oma, faw & fom
ot % ZwTT For & Faenfat o fage
¥ AT 7T 97 | 3% BY %1 faww #
fi sy & gt 31 § 37 702 A w190
I FEqT FarE g1 S |

HEEEl F1 TH AT & FIC Al A9TE
Z1 91ga g fF o faame & wifaw aw
Eﬁﬁ?ﬂomﬁ'}fﬁm
AT FT AAGT S FUT FAF oA T2
FA 2o FA F 41F WA F WIT oA
THATHET AR T & FHEA AT gHT
ar | T wErEr &9 a7y § GreE
=% faqry @ W feur, o fasaw #r
FIeT ATAIFAT T |

e HAY (TAEATH Wi
ay Aga 7 A 7w faw &1 wwda fma

2

ﬁ'oﬂo“(:ﬁﬂ!{ﬂi‘ﬂ'l’f
X frary wZA qar § fe ay we
w1 awga W TR AT ) W3
ot #dT AGH T a9GAT 4 e @
¢ wa% fag s W AgAy ar
g &1 arfay F@Ew A1 ot fe
9 Al 4
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AfF7 ITene wErRY. ¥ faaaw
%1 o1 2 AT AT g€ § I forerardy
=5 qrAATa AT & 97 @ § Fw
T fagas &1 @ w I9gE TE
§ TEAT AT T AHL AT AAAT AR
VT ) 210 geATTTa 7 e o faaw
#1 a7 T faega 4@ & fF 9w
FUT 39 AVE & WArEAT A AT |
Targ § 19 92 § % droa v ft 5.
& g1 FEw A AgrAT @ ® fau
feg o 52 o faos & A 7 =
™ g “All India Institut : of Medical
Sciences,” ®¥ 9T 23 H AT
T Feeq afoa faar wan § o 3o
7 e v § fow fra wreor & ag fagas
yegT fFar mar §, €7 |99 awi §
Yeer 4@l AT g § & gEw
7T 34 famga & 1 v % gy ot @
g1 AfH Mo FaATOAA T A AT
¥ fir T &y age ifvm § ag 3faa
TE HIAW TAT | IEA UF T TR
#T 7% 9 faaq® & Statement of
Objects and Reasons ¥ ®fw ezt
#1 vz foar afss go% gz foew o
7 fed g § 371 I 4y drrg
zfez & wet @& faar | sy g afz
IEET 4 9T A9, YT AT TRA wAST
B, AFT IFIA AT S I A
#1 w7 & ursfas wwar foas are §
q AT I TAT B 4, AlwA o
TEF & WR § IT9 Ug €T A9 AN
gt & o o faer o1 or g Faegmr @
THT I T § fn foad ofr Afewe
AT &, I A= & fan @i gaer
afg & fou ag sear enfoa €1 s
afz AT AT AR a7 w9
w1 oo faw & am 7 ot 7 72
faa & f& “wm ffem fedzmz ww
#fewer wgwa”, A% 4w Zwe A
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[!ﬂ'WO'ﬂOW]
WG A AW FT TA A H ArATH Al
74 ¥ wagr A w1 w favos
& wed wA 1 W9 AT 9@t A
A w1 T AfFT agATA A AR
# e s agfa = srarz av oF gAY
A7E HT FET AOGT KT EATAT FY ATH
atfes wreera agfa 7 gafa & a5 0

T WETRW, WE § UG FaaT g
7 7 ag YW T A fF A 1
WY & ATATAE G THFE F] OF HEq0
eqrfue &= &1 wf & foraer ety qafa
F1 g (o @ 1 Afea afz
79 39 fo7E F1 97 A1 A LeRU-us
#1 ¢ o 79 18 ui—Ys FT FAHA
g e wA@g 7 fzar § a|@ wew
1 w1 ag A€ TE Aegn A §
odl qF 9 A%aT & FAT ars famw
et w T AT g e
HEGT T ST TS5 €L, €Y, LW Lo
#1 wr feemaem foma womae #
Hea1 & qagey § aqmar aq1 § & wir
% T A fr § W e i
w1 FIA AT TETE

JqTeA WENEY . UF A3 AT AT
IH q¥qT W FET AT E 9 g & fF

"A standard has been prepared—
nothing less than that—Ilaying down the
fundamental equivalent for weights and
measures used in Ayurveda in the metric as
well as
in the Engish system.”
AZ TF AT WTET FTH ATAT SOAT § AT
f& o weqr 7 wit o= faar & 1 oow
oot oft g% w0 AW a9 §,
afww 7t gg Fosiaar & amw 78 &
“Future Plan of work at the Insti-
e Y aarar wmar §  fr owfaer F
1 TR & IAT gH qaray T g e
“Animal experiment Laboratory”
At wqrfer €7 AT | oY €W AT F
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AAFE F ATAA A oF AFreEA
+t warfud 1 St | v §, fergeart
HIEHT W7 AAGT A F wEae &
fom uw wew Tmr emfm # s
AT FTE g A wad Y § wife wpy
oY 77 ufwe Fg1 I@T & | UF A
ug sqreqt &1 A€ 47 fF ' Man s
also animal’, WY “TrsEE" weE AR
# A1z e war, fwq ofme a1 @7
T A | A g e A g Aear )
ORI | F2H T AAH FAE
o7 afay § aras & avaew § A
waaT fwar ama

ITENET WETZG, THH AATAT 4T &
f& gwT AR Sy WA, ETRTETE
qGE M A TH FEqT A FAT AV T
Ty § FEW A1 faan § ag 7 v
9% fear war & | T S A R €
M g IR AT 3R 7w A
T Araar F1fza | g AT F7 IAET
AT Fg A a3 9ifgq v Fww
AT W FH FAr Aol | ofea o
qfaar g —

MR. DEPUTY CHAIRMAN: Mr. Kapoor,

we are not concerned with the Jamnagar
Institute now. Please let us know what you
want this Institute to do.

st o To WY : F AT A7 ATZAT
g f& e S ffege o s
e 1@ FiE T 9 aga faega
& AT TAW FIG G A A
TH AL #1 UF FHI qATE & agl A4
eqfae 0k ag 7 Fgr wrd o 5w s
7 WA oY g agfa w1 aga wE
steg faar & | F wwwar ar fm i
1T A g T o fear & S d e o
fasre &9 & 31 £ o o faw & st
sy geqr sy &1 97 @1 E, ™ faw ®
gt A1 wvar & fear awen, sew
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| I WW, IAG UG WA WAAE,
1A, FTeAaaT gAaris qZfagt g7
a% faar g we g it foo F smgee
HEq1 FT ATT FF @1 AT | I6H faww
e, qfg § 7 3y 74gY #1 & A1 g
o wEgem ¥ @q & fFar ar o
faar sw amm #1 g7 ga A1 o
FAT [T TH ATAT K AT F AqTAT
i a2 F19 F o FrEr 47 qe47 7H
g% & W1 TF A 7 gH AW A g
AW AE 47 | I g § § g
q9q T 57 1 Foere 7 9 fawa &1 &
FL AT | T JAT A A F_;A

"This is a fascinating inquiry going on in
this research Institute and it may well lead
to very fruitful results. The so called
conflict between ayurvedic and modern
medicine has to be studied and resolved."

A F7 F7 T Fg

"The only right approach has to be the
one of science, that is, of experiment, trial
and error."

#%T &7 arra ag & s 3w dr
foan £ & dmfas swaam o0 Ty
q g8 wor gifed s gw S w7 s
wgd £ 7 AT ed § fF wadT A
ATl & WA 7 AAAE A
F A A w7 7 wAEaE g faw
FETT TATET F WG FT @ E 9w
o1 ¢ & | afz 7 faggs & g7 o497
S o g A qEEdT g Ao
s foray an g, a7 sive faan o
yrdra qgfaat & A 7 5 wgEae
T qeqT § FHE AT FW AW &1 agA
g9 {AM N AT |

wE w7 43 fagraw ot dear F1 389
T4 W7 I 1§ 96 g § fear
FAAT 9% % AZA §F 78 a4 g1 § A
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I I dqAT € | T ATAA g
Fo WE, WfRAT & UF faagew 7 )
oy formd £

"Many scientists and scholars in Europe
have great interest in Ayurvedic medicine;
this was one of the reasons why I was sent
to India by my Government, since I had
done already some study in History of
Medicine, comparative therapy etc.

I was very pleased to hear that this highly
qualified institution will start Post-Graduate
Training  in . this field.

Returned to my country, I will contact
with both Governments i.e., Austria and
India in order to make it possible for
qualified Austrian doctors to attend these
courses. These mutual exchanges of ideas
and training will do a lot of benefit to our
patients."

JUTEAR HEIRA, TH 9FA F1 AT
ag ¢ T fagfardi &1 A7 gwrdy Wy
qgfa & afq T § #7 T 799 Ay
IIMAT EA &, g9 A9 g T qfa
T 7 &1 | 7 98 Tl Faar (& qrang
F1% wowd vn # fowr zaw wfa
gaa @ w81 & foreen fF g e
M I= A1 THE Ao WAA WEIEA HT
T 4T ®1 gART g9 g wifga 7
7% gaa W 1 Wy ggfa & wfa
gegE g aifgd | SuTsuw wEgE,
= g5 & 397 w5 Faery v &=
At faay war & | ot 7% qF AR E,
afs & w9 Fg @1 E 1A AT A
#h, fr gaw gty =T F g
qTZ WIE 30 ATH AT FY TAAT &1 94T
ey ggfa &1 SEEd @9 & fag
@y 4T 91 | A o T qF e
#, Faw #YE 1Y, 1S AT Yo ATE w9
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[#r 5o o Y]
grH & a@w fear o o ey wwan
o7 A% @F A A F FTI TF TAT |
wE fl gy 7 geE 2w § @
wif & a2 a8 wraw § fF & Ay
U7 9gfF &1 W dEed {a, =
g0 47 79 7 3@ g & 5 qm ey
HY /AT R A w97 gEA GHad g e
® TET T 9T g 39 AT, 9 0
AT @ F &7 AF, FEG FAIT
wTaTEEAT a1 5A T w1 mfaw 9 5
w4 fF oA F F97 aga suET Ty
aq /o A7 fFar s 91w,
T ATE AT AGT &, AfHA 59 IT AT
TAAT w941 @9 fFAr S § ar gee
Tz v A= %7 g A s ot f g
fafasr @& faar s & 4 &7, ST
WgrEn, § F0 FE, 4% UF 4% 39 A
T g, gt #1 a9 g fF g7 o ad
AT TATIT FT ST ATHT £, TR A7
| WY AT &Y ATE AT AR TET ST,
Gar & wa aw &, W17 ag A wEi
eqTiqa g1 o1 T8 & 7 ey S A i,
fomare grqasta § avgew @
wff g e |1 § | wity griage
ek RN WIANT @ F AN H FE
T GO A gEA7 Eqifog g, Imy
gt 7 sgEfew agfa & fawre
&1, F% 1 I 9 # A faree
a g drag & uwm Al w7 & aw
FET |

TS WERA, AgA ¥ HANG
weedl 7 qamn § fF 49 #% s
il 1 garer feegeaTet ggfy & srar
& g1 AT | IAHT AGTA Y WTATGHAT
agl &, wfew & 1 I g 7 IFRIO
M, OF WA AT wAfET AT GET
Eraddt F1 | A aF TR W FeAT
F1 q¥ 4 F, aga A& A gen

FATH W FT5 ©4T9 F1TH1 ¢ AGT H AW
28w & T 17 G A ga
TTEE H1 17 f780 FT FEAAT 1A
Fad oF 49U A7 I LR FL FA
& | 7T wF w7 F1 a8 U9 gET 41
e & faar e @ fag sar
SIS U e & A A Ear | et
F1 Mgt aF =T &, q7 0F f7A F
AT & G2 § AF WIH AT T
gaar g, qwwe g an, AfE
FF TA1 T AT GHT | AGAH H §ATH H
fw & & omé wi | feet 4 FT0E
gEeETEAe Ao 410 §, faelt 7 g5 #ar,
F AT 7 WEIT FT 4T AG TAH] wrEd
FY AF TATT AT 2137 qEET
q %a9 UF WS TFT | 48 LT ATICLA
a1 W 47 | I g fE w29
FY wazar § #7 qua fazdy aré 41
THT TATE T4 A I TG AR gl
T IR FeT w20 a1, 47 A A
& | 99 TTHe7 wERT A aATq fa THad
g9 ¥ 3om | fexdi #1 Fg ahd A
o & %1 AfqaE Fwd § A 7
ot @ feray w7t & | soT wEd & A
uF AT 4y At & avrewr | g
ZNTT WY Fae ag Far & qu o qir
Y w1 @AY | AT A1 I A Fa
qft A1 | @ A 61T AT ZAT a9
# 3T 217 faeger 1 g7 W man o e
gt frx aga fafaw 7 fF a7 w8
T W A gREEAs Ao dte &
a1 T AT 7

1 ot e JegE S fad ar
TE I T ¥ T A (e wwar £
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MR. DEPUTY CHAIRMAN: Mr. Kapoor,
I want to call the Minister at four o'clock to
reply to the debate. And there is one more
speaker.

SHRI JASPAT . )Y KAPOOR: What am I
to do, Sir?

MR. DEPUTY CHAIRMAN: You said you
would take only two minutes.

SHRI JASPAT ROY KAPOOR.- I never
said that I would take only two minutes. In
fact, had I known that I would take only two
minutes, I would have preferred not to open
my lips.

DRr. SHRIMATI SEETA PARMANAND: He
said two minutes with regard to that particular
point.

MRr. DEPUTY CHAIRMAN: Was it
with regard to that  particular point? I
thought you said you would finish the speech in
two minutes.

SHRI JASPAT ROY KAPOOR: No I never
said that, I am afraid.

MR. DEPUTY CHAIRMAN: Please do
finish soon.

SHRI JASPAT ROY KAPOOR: If you will
please give me time up to four o'clock, I will
finish within that time, Sir.

MRr. DEPUTY CHAIRMAN: Mou-lana
Farugqi also wants to speak.

SHRIJASPAT ROY KAPOOR: We
shall be very happy to hear him, Sir.

MR. DEPUTY CHAIRMAN: Please finish
as soon as possible.

SHRIJASPAT ROY KAPOOR: I will try to
be as brief as possible. I am just trying to pick
and choose my points.

IraaTIfa wEEy, W@ fa@ § #7r
wr & f 5w wear # ag M
g St fF ow o = wfE &
Heq7 1 g1 I1fgd W7 gATe Higaw
#Y ez do § | T oAy A S |
e &, o TR T Hedn &1 A
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qIH E AT vEr £ A1 3Ifam w@
arr & zaTdt oW1 IT_TT A
Ty e Tafs 2 owar off
ad W fug | & 3 "Ee
# ot Fg TE A WIF FAE AR
ferat 7 ot ==t faww 97 aga g AT
faar & oY & 7 a=ar fF AT gmwoaw
At ufgs AT I &1 F1E T 00,
afz w1 fosfi & o7 7 T § oy
FTE W T U &1 AT AW A9 F 0¥
T &1« Faw 7@ wgw fr aft @
HEqT F ST ATeAry agfa g frarfaat
¥ faqr 37 &7 @ T AT AL q®
A T A F fed A1 g
w1 e g g W T
TETET § wran FE 5 gw A 5
=g §, 9 F AT R A fapr
& &, TAR! AT H AT g0 4% @A
7 after om qaT fadas off segT Fr
foers arer o At & 9= e 7 aear
91 ¢ ITATE FT ATLAF, ZATAT wFav
g1 % a1 grevafaw, gafaat s
WIHES 39 & fWw @ gue s,
T sereT dEata gt § off g
T T AT 9 FTHT T9AT-§ o7 afx
AT A7 HEY AT AT HA Tge1 Ty
qrsEr | A w¥TT wrew faer ar 37
W A d § AR A o qaad
T # A1 ST AOwr oA a7 fr
oIy &) F3AT

TWERT WA F#1X o F A Ar
a3 g

st %o Wo YT : UF a7 7 WX
FEAT ATRAT § | i @ waf qrdy wnfr
7 qraeg § IHG AT wORT gaE fTg
o1 @ & ST HweE) g o fai s
Fa6r & w7 F fggeadr agfa
% fasrasii #1 ofr 9ad w7 @i o
A W § | AT W §EEgE #
svad FY Feqr 4o TEY &, A av Ay I



1589

[#t o wre FYT]

# O g1 37 vqF 0F fagraAt ®1 a9 0
o IgT T ¥ weqT § A1 a1 9k 7 3@
FT T WT 37 A F1 7@ AT e
g1 & afar ardy § A o ar 2
T A AT HT W AT |

I W, G 47 AEET
T4 g & i o erew sAW T g
I fasft A w77 #1 Ay 5
FE FAT ) A AW H gawT AW gar
&, ®aw 71w @gra A 7 &t w40 & R aar
grar 3faa & wiAqe Tzar & | FAw
Fa1a az ar & gad o e faga
frd ST 9% Q7 ®©q A A ATA
FO FT HAAL AE w0 A4iE A Rt
YAt F1 T AT T FT ART | A
amg @ 7 4 #a1 47 fF a0 Fear F aq
WEIAT HWEE EF W IWA O
oY g, I wHE T EW ST wEr
TATH H77 1 I nawe oy 7l
# wagar £ f afz awr @ @ e
wEw § 39 SATedr g1 aFA £ | g0
I H A F AW A AT gE A
g AN A Ag A4 A gwE w1 fE
ST AR wETAT A OAET AT ARA &
gawt 7fz o7 st g arg 2E &1
nggT A fam A1 ag = w@
AR L G
geqq & agal g OfF oS oue
AT weTArEl § 97w fawee g
AT A IS NET &1 W7 9 40 &
& 3799 wem 7 gang W7 vl w1
a1 Ia% for weoEe & 99 ] @Y
wqaT 39w 7 wag faife 5
fear s w1z I AT F AT A
AT FT wedaAre & & Fey Frda s
® I7% wAg wafawr w1 o\ g9 49
#AY IAFT HrA g A7 oy wewe # 5
¥ faaife g W 9% B & § afawia
WOHIT ®T A7 7GT GTE] AT H T

[

|
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fersrasit #1 7 faar o | 7 Faspasty &<t
T¥ AT &7 IAHT FAATH AR HL ATew
aFl 97 7 7P wrd 9w aw fE wd A
o foaspr afefeafa = 1 fr Trit wegars
4 feft ag & fr 7 ad W IH @ {
oY St 37 B 37 e s afasrr
TETATS FT FTAT TG AeqT BT AT AN
FA9 GreT A1 & W 39 fawaw & a9
w1 |

Hq ¥, svawnfa agieg, 4 9@
s o v g WA T § fw A
fdu aga a=dr & a9 Ty & 6
wrAw qzar # f oAt stfary @ wf @
far it @ feft =7 4, s =7 A,
THET 2T 39 AW & A4 AT Aq
faaat grer mrawan faar sg ) ag @0
oo AT AN AW T WA A
A 5 799 77 71 % o 7 55 35y
Fife T AT F7 FAITAT F7 AT AT |
oqF 71 A FF §7 THAT & g 47 HIEA
@%ﬂﬁfﬁ%ﬁﬁﬂnm#
qwma fom &, % ar vs & 3z A
faar g f& o1 fAaw g9 @vaew
AT AT S ZT 7 F e yafeas
e i At a fraw o« fag o < o)
o A1 @ %1 g wfawre A fEogw
wafa & et 7% fora mwre 4 ot 9@
AT FL AT | A FE Ag A7 gAE
7€ 7, W% faaasi 7 o gt ww F
fraw o mq & Ty wwTe & arey
a$E | T K F 7 3 oF grer A
wea 9w fzar § 9 & sm ok
fawara s7ar g f& waft @@ a3
HAA ®F SAHIT FT FAT AfE g
bag #1 w7 wfawre g 6 o o §
ot A 9w w9 I Gt # i
FTHE WY TF AT F AfqwHre A
™ A ¥ F A A qHG aw
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US i g bl o8 ] -2
2 ¢ & Gf sy & &5 Jals
a2 Jn S e e gl
B ¥ e sy S feas
Sedy gpe cigld by K olad
otrbe MU e K8 e Sl S
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Rarzunea 1 AMRIT KIAUR: Hos-
pitals have nothing to do with this
Bill. ’

2wy L Gl - e Uy
- L P L‘-d\-hﬂ s

Mer. DEPUTY CHAIRMAN: Hos-
pitals do not come in under the opera-
tian of this Bill.

by e 1 Syl - pd Ulye

RAJKUMARI AMRIT KAUR: I Dro-test
very strongly against irreWant discussion.
The House has taken three days over this Bill.
The condition of hospitals run by the States or
run by anybody else has nothing to do with
the Bill that is before the House.

SHRI JASPAT ROY KAPOOR: Perhaps
the hon. Member wants to suggest how the
hospitals which you will establish under this
Bill should be regulated and conducted.

MR. DEPUTY CHAIRMAN: This Bill has
nothing to do with hospitals.

SHRIJASPAT ROY KAPOOR: No,
Sir.

MRr. DEPUTY CHAIRMAN: It is
concerned with medical education and
medical research. Please confine your
remarks only to these.

SHRI JASPAT ROY KAPOOR: There are
the hospitals which will be established under
this Bill. T hope they are going to establish
some hospitals. It is specifically provided
herein.

RAJIKUMARI AMRIT KAUR: We are not
concerned with this point at present.
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RAJKUMARI AMRIT KAUR: Sir, I have
listened with very great attention during the
last three days to all that has been said by
every single speaker that has risen to speak on
this Bill. I am, like my friend, Dr. Subbarayan,
a Member of this House, distressed that
instead of considering the Bill, instead of
having read the Bill and the objects and
objectives of that Bill, this debate has just
deteriorated into almost a battle of Ayurved
against modern medicine. It was never the
intention of the Government of India, under
whose auspices and with whose blessings this
All-India Institute of Medical Sciences is
being brought into being, to have any quarrel
with Ayurved or Unani or Homoeopathy or
Nature Cure or any other system of medicine
that may to-morrow come into being.

SHRI BISWANATH DAS: May I know,
Sir, whether it is the view of the hon. the
Minister that none of these systems come
under the purview of medical sciences?

RAJKUMARI AMRIT KAUR: Sir, if the hon.
Members will permit me to explain the
position, their questions and the arguments
that have been raised will be answered
seriatim.

The All-India Medical Institute was an
institute that had been suggested to be
brought into being as long ago as when the
Bhore Committee issued its Report and I
confess that I am extremely happy to have
had in this House, at a time when I have
brought this measure for being passed here, a
Member of that Committee for whose support
and for whose clear enunciation of what this
institute was meant to be—he was the first
speaker in this debate—I am thankful.

I would draw the attention of the Members
to the Statement of Objects and Reasons and
if you will turn to the last sentence, you will
see there
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that "the Institute will have the power to grant
medical degrees, diplomas and other
academic distinctions which would be
recognised medical degrees for the purpose of
the Indian Medical Council Act, 1933." Now
surely nobody can ever draw the inference
that of these medical degrees can be anything
relative to either Ayurved or Unani or
Homoeopathy.

At page 5 you will see under clause 14(a),
"With a view to the promotion of the objects
specified in section 13, the Institute may
provide for undergraduate and postgraduate
teaching in the science of modern medicine"
and again at page 8 in clause 23 and 24
"Notwithstanding anything contained in the
Indian Medical Council Act, 1933, the
medical degrees and diplomas granted by the
Institute under this Act shall be recognised
medical qualifications for the purposes of that
Act and shall be deemed to be included in the
First Schedule to that Act." "Notwithstanding
anything contained in any other law for the
time being in force, the Institute shall have
power to grant medical degrees, diplomas and
other academic distinctions and titles under
this Act."

Therefore the purposes of this Institute
have been very clearly laid down in this Bill.
Naturally therefore it pertains to the
development of. modern medicine. Now,
when I took over charge of the Ministry of
Health, one of the first things that I deplored
greatly was the fact that so many of our young
boys and girls and doctors who had been in
practice for sometime, especially in the
teaching profession in our colleges, used to
have to go abroad to get their postgraduate
training away from their own background,
away from conditions which they would have
to practise under when they came back, away
very often from the clinical material that this
country offers and offers in a special way
because, after all, we are a tropical country
and we have many diseases here, which we do
not have in the western hemisphere, and
therefore it was that I thought that,
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[Rajkumari Amrit Kaur.] if I could have a
medical institution where [ could give
postgraduate studies to my own people in my
own country, it would be of enormous
advantage. It would not only save money but
it would give them the necessary knowledge
in their own country and with a sense of pride
that they will be getting it in their own
country rather than haying to go abroad for
it.

Secondly, it has been born in upon me
recently—and born in upon me in a special
manner when 1 go abroad as I have the
opportunity of doing fairly often that there are
noticeable new trends that are taking place in
the modern system of medicine and I want to
adopt many of those new trends here. For
example, last year we had a special
conference on medical education for this
purpose and many suggestions have been
made and many things have been said to us in
regard to the alteration of the curricula that
exist in our medical colleges today. I was
anxious that we should also come into this
picture and perhaps take a first step in this
direction whereby other countries might also
learn from us. Now, as far as the modern
system of medicine is concerned, I would just
like to read to you the Cabinet decision which
was taken after several days of serious talk,
naturally under the leadership of our Prime
Minister:

"The
ernments

Central and Provincial Gov
should decide that modern
scientific medicine shall continue to
be the basis of the development of
national services in the country.................. "

but they also recommended and I remember
so well that it was at my own suggestion
that—

"facilities for research on scientific lines
into the Ayurvedic and Unani systems of
medicine should be promoted on as broad a
basis as possible on the lines recommended
in the Chopra Committee's Report and the
results of such research wnen they are of
proved value will n< it only enrich the
Ayurvedic and
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Unani systems but will also be in-
corporated in modern medicine so that
eventually there will emerge only one
system of medicine."

Now, I say this to you in all humility that in
the Central Ministry of Health while I have
been its chief servant it has been my
endeavour to follow this resolution which was
passed by the Cabinet of this country not only
in the letter but in the spirit. And I claim with
all sincerity that I have given full play, as
much as I could, to the development of
Ayurved on proper lines. I will comment in
detail on this question of Ayurved later. I
would like first of all to answer some of the
other points that have been raised because
they are really very much more relevant to the
Bill.

First of all, hon. Members have said, 'why
have you located it in Delhi?' Well, Delhi was
thought— again after much consideration—to
be the best place because it was going to be a
new venture and naturally it was right that it
should be under the eyes of the Ministry
concerned so that we could see to it that it
develops along right lines.

Dr. W. S. BARLINGAY: May I ask the
hon. Minister one question because that will
help the hon. Minister? There is a statutory
provision in this Bill to the effect that this
institution shall be located in Delhi. What I
want to ask is this. What is the necessity for
such a statutory provision for this purpose?

RAIKUMART AMRIT KAUR: You have to
ask the law Ministry. I do not know. It matters
very little whether there is a statutory
provision or not. But the land has been
acquired and as I have said already, hon.
Members can go there at any time and see
how much of the building has already come
up. Therefore the question of location really
does not arise. And there is no gainsaying the
fact that there is plenty of clinical material in
Delhi. It is not necessary to go to Bombay,
Calcutta or Madras to get clinical material.
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Then I have been asked whether there
were any conditions attached to the New
Zealand grant. As a matter of lact, as I said,
this concept of an All-India Medical
Institute was given by the Shore Committee.
I accepted it at once and from the very first
year when I took over charge I pressed for it
but I could not get any money. So when the
Colombo Plan came I put forward a scheme
and that scheme was accepted by the New
Zealand Government. Their grant carries no
econditions whatsoever. Naturally, they did
understand that it was to be an all-India
Institute  for the  development of
postgraduate end undergraduate training in
modern medicine and research.

Some other hon. Members asked, "why
should there be a Dental College and a
Nursing College? Why not others"? Someone
else asked, "why any at all"? Sir, dentistry has
been a very neglected science in our country.
There really is not one first-class dental
college in India today and I was determined
to be able to have the facilities to turn out-
trained dentists in my own country. Our
dentists have to go abroad now to get really
first-class qualifications. Therefore it was that
I wanted a Dental College attached to this
Institute. Similarly, nursing also has been the
most neglected limb of the medical profession
though it is an important limb. There are only
two Nursing Colleges in the whole of India—
one here and one in the South. They are
producing for us Sister-tutors who can go
back to the .States and take up teaching of
nursing. I do not want a whole heap of other
colleges in this campus but I .do look forward
to a department for Social and Preventive
Medicine. We cannot keep abreast with the
development of modern medical science if we
* do not have the teaching of Social .and
Preventive Medicine.

Dr. Raghubir Sinh talked about
stereotyped colleges and the need for
L.M.P. courses and rural services. I have no
doubt in my mind that this is not going
to be a stereotyped
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college. It is a new venture; it is a pioneer
venture. It will break new ground all the time
and I have no doubt that with the support that
it will have from the Government and I hope
with the support that it will have from the
elected representatives of the people who
have the honour to come to the Rajya Sabha
and to the Lok Sabha, this Institute will be a
very fine Institute and it will be not only
something worthy of India but something
worthy of the world. I agree—as one speaker
said—that our own young men are no less
intelligent than others. Many of them have
made their mark in the world of surgery, in
the world of medicine, in the world of
pathology and in all the other branches of this
great science of medicine. We may never
lower standards.

Someone asked, 'why is the U.P.S.C, not
allowed to recruit? We consulted the
U.P.S.C, and they have agreed to recruitment
being made without consulting the
Commission until the Bill is passed and after
the Bill is passed, because it will be a
statutory non-government institution,
recruitment will be outside the purview of the
Union Public Service Commission and that is
a logical corollary.

About rules and regulations, some have
said that there are too many and some have
said that we are taking away from Parliament
what is really Parliament's due. Clause 28
gives power to the Central Government to
make rules and clause 29 gives power to the
Institute to make regulations. Clauses 6 to 10
specifically mention matters which may be
catered for by rules and regulations. And
these matters are mentioned in clauses 28 and
29 for the sake of further clarity. If references
to rules were to be deleted from clauses 6 to
10 the language of the Bill, I was told, would
become cumbrous. And this pattern has been
followed in innumerable Acts and I only
plead that we should give as much autonomy
as we can to this Institute which is going to be
a pioneer
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[Rajkumari Amrit Kaur.] venture. Let us
have elasticity and let us have autonomy and
let us not feel that for every little thing, for
every little rule and regulation they will have
to come up here. After all, you are going to
have an extremely good Governing Body
which will lay down the policies which will
be followed by the Institute and the re-
gulations must be left to the discretion of the
Institute itself.

SHRI JASPAT ROY KAPOOR: But where
is the autonomy when the rules will be made
not by the Institute or the governing body but
by the Government? The autonomy is not
there when the rules will be framed by the
Government.

RAJKUMARI AMRIT KAUR: Well, the
Government is not going to make rules that
are not going to be acceptable to the
governing body. Government will be in very
close touch with the governing body. Trust
your Government. Trust your good scientific
people. Don't always think that all the
wisdom lies in these Houses. It does not.

And now in regard to the University
Grants Commission, section 3 of the
University Grants Commission Act provides
that the Central Government may declare that
any institution other than a University shall be
deemed to be a University for the purposes of
this Act.

Shri Sapru asked for clarification regarding
the Committees. I would refer him to clause
10 (5) whereby the Institute may set up as
many standing committees and ad hoc com-
mittees as may be necessary for specific
purposes and for advising the Institute and
these sub-committees may either be executive
or advisory. And liaison between the Institute
and other medical colleges will be maintained
through non-official representatives on the
Institute. And if you will look at the
membership in clause 4(a), 4(e) and 4(f), you
will see that the non-official element is very,
very much present there.

[ RAJYA SABHA ]
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On this Institute, I was again asked, why
representation had not been given to the Indian
Medical Council. When the Bhore Committee
recommended the inclusion of the President of
the Medical Council of India and another
member of that Council, at that time the idea
was to include the supervision of the Council
over the undergraduate part of the functions of
the Institute. Latterly—and 1 think quite
rightly—the whole concept has changed,
because we want to make the Institute an
independent organisation in the undergraduate
field. We want to experiment in that
undergraduate field. We want to shorten it or
widen its scope or however else we may want
to change it. But we want that done and,
therefore, we do not want it to be a stereotyped
college that will come under the Medical
Council. Later on, of course, changes can be
made. That is another matter. But at the
moment we do ¢ want in this institution full
freedom for experimental studies.

Medical Sciences Bill

SHRI AKBAR ALI KHAN: There is no
room for representation of the Indian Council.

RAJKUMART AMRIT KAUR: These same
reasons apply to the special status that we wish
to give this new venture for non-affiliation
with any University. There is no question of
bypassing any University. There is no-question
of not going on helping the-existing
Universities, to upgrade any of their institution
or departments should they wish to do so. But
this Institute has to become—if it is to play the
role that I want it to play—a guide to all our
teaching institutions. It has got to be an all-
India seat of learning giving the lead and ever
so-much in the truest sense of the term of 'all-
India'. And I think we want an all-India spirit
in this country now more than at any other
time of our history. We are sadly in danger of
going into narrow  parochialism  and
provincialism which cuts at the very foot of all
that we at any rate were-taught to fight for
under the banner of the greatest man this
country has ever produced. Moreover in the
no-
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donations under clause 4(e) and 4(f),
members of the Indian Medical Coun

cil are almost certain to be there. I
should say they are certain to be there,
and [ hope, therefore, that that satis
fies the Members. 1 have already
said that we want an undergraduate
college and I need not repeat the
argument. Apart from the fact that
reform is needed in  undergraduate
studies because new trends are com
ing in everywhere. Please remember
that in modern education now post
graduate studies are not and must
not be in a water-tight compartment
any longer ........

DRr. SHRIMATI SEETA PARMANAND:
It will make it parochial.

RAIKUMART AMRIT KAUR: They are too
closely linked with undergraduate courses
and dare not work in isolation if we have to
forge ahead.

There were some objections raised to
clauses 23 and 24 of the Bill. I venture to
submit that these are necessary because one of
the main purposes of the Institute is to experi-
ment in the field of medical education and
adequate freedom for this purpose is hereby
provided. Of course, these diplomas and
degrees will be recognised. They will be
recognised under the Act. They will have the
impress of the Government of India and what
is more I am hopeful and I am certain that
they will be recognised throughout the world
just as the F.R.C.S., M.R.C.P. and F.R.C.P. of
London and Edinburgh and M. Ds. of
America are recognised all over the world. |
have no doubt that the degrees and diplomas
that our people get in this Institute will also
get not only worldwide recognition but
worldwide approbation.

Now, regarding the budget of this Institute I
say that it has not been sprung as a surprise.
Every year for the last four years both Houses
have being passing the budget for this
Medical Institute. So, no surprise has been
sprung. This actual Bill is just for power to
manage the Institute in the best possible
manner.
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Someone then said that there may be
conflict between the teachers and the
Governing Body. Now, I see no reason
whatsoever why scientific men should quarrel
with each other. The Governing Body will lay
down policies, but the internal management
will be the burden of the Director with such
staff as is under him. Someone then said, "We
have experience of large buildings and little
work being done therein." I can assure him
that this will not be the case. As a matter of
fact, Members may be interested to hear that
postgraduate studies in orthopaedic surgery
have already commenced and commenced in
hutments.

Medical Sciences Bill

Someone talked about 'modern
medicine' being an American phrase.
I must say that this took me by
surprise. I do not know whether the
lady who said this has visited Ame
rica, but all I know is that the term
'modern medicine' is not really used
in America or in England. As a mat
ter of fact, in England if you were to

speak, as I was speaking last year to
the late Minister of Health of the
United  Kingdom, he talked about
"orthodox medicine." The other day
I was talking to an American profes
sor and again he talked about '"con

I think we may -«
in India have coin

ventional medicine."
claim that we here

ed this word 'modern medicine and
doctors both in England and elsewhere
have taken to it and are going, I

think, to adopt it. Anyway what is
in a mname? Further, in any case,
allopathy  does not mean  modern

medicine.  Allopathy, 1
Members of the House if they do not
already know it was a name coined
by Homoeopaths because they wanted
to call modern medicine by a name as

may tell the

opposed to homoeopathy. But
modern medicine is very very much
more than any 'pathy'. It is the sum
total of all the knowledge, gained
through all the years since mankind
has existed, as 1 have said again and

again and I have no doubt that Ayu
rveda and Unani have contributed to
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SHrRI H. P. SAKSENA: But they are
excluded from this conception of modern
medicine.

RAJKUMARI AMRIT KAUR: No. They are
certainly excluded as they exist today. Please
remember that Ayurveda in its pristine glory
was one thing, but as one of the very great
supporters of Ayurveda has on the floor of the
House more than once said, | agree that it is
not being practised in the proper way today. It
has remained static. Are we going to remain
static in anything? Is India not to come up to
scratch in this vital science? I should be very
sad if my country failed in this when it was
going to adopt everything scientific in every
other department of life—in your engines, in
aeroplanes, in motor cars, in river valley
projects, and even in atomic energy. Atomic
energy is going to come and is going to be
used for medical purposes. Will you
Ayurveda there too? You cannot mix up
things.

SHRI BISWANATH DAS: Can the
hon. Minister tell us whether she is
prepared to give equal status, equal
opportunity.........

MR. DEPUTY CHAIRMAN: She will
come to it a little later.

RAIKUMART AMRIT KAUR: When I used
to be with Gandhiji we used always to have a
great deal of humour with him. He used to say
to me, "Tell me, what is the 'Thought for
today' in today's Times of India? And 1
always used to read out the 'Thought for to-
day' to him. And if he was struck by it, he
used to tell me to write it down in a special
book so that he could remember it. I have
continued to read 'A Thought for today' in the
Times of India ever since and today, this was
the "Thought for today': — "The interests of
society often render it expedient not to utter
the whole truth, the interests of science never:
for in this field we have much more to fear
from the deficiency of truth, than from its
abundance." And I was struck by it—not as a
miracle as some
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friends here have talked about as being done
by vaids, but as a very happy coincidence
because it does really express what I feel
about the approach to this whole question.
Science is a search for truth. Medical science
is no less a search for truth than any of the
other vital sciences. In fact it is much more
vital because it touches the human being in a
special way. It means life or death; it means
enjoyment or suffering; it means illness or
wellbeing; it means pain or lack of pain..
Therefore, we have to approach medical
education in a very, very scientific manner.
And I have felt all the time that I have listened
to the speeches made here and time and again,
even wondered— whether it is due to
expediency or whether their arguments are
due to an appreciation of a real search for
truth. When I was fighting in 1951 for my
election in my own constituency, vaids came
to me and said, "Here are 3,500 or 4,500 votes
which we will give you if you will recognize
Ayurveda." 1 said, "Go and throw them down
the next drain. Nothing doing. I am not to be
bribed." Those votes went against me. I say to
you, "Do not think in terms of placating any
interest; think in terms of the science."

Now, in the speeches that have been
made on the floor of the House, no
differentiation seems to have even
been conceived of Dbetween funda
mental research and research in
drugs. Many people have said, "Ayur
vedic Medicines are this and that."
I do not deny it. I say that there
should be research—intensive re
search—in medicine that are
used by the vaids and
by the wunanis and by the homo
eopaths also. But fundamental researh
is a little different and is a far more
difficult thing. If you will read the
Health Ministry Report—one Member
was good enough to turn to this Re
port—you will find that in addition
to the research that has been done in
Jamnagar on the study of Pandu,
Grahani and Kamla group of diseas
es, "investigation on guineaworm in-
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fection in collaboration with the Director of
Ayurveda. Saurashtra and identification of
drugs used in Ayurveda have been undertaken.
In addition to the above research literary
research for the collection of references on the
subject of Anaemia from Vedas, Upanishads,
Purans, and other classics and original works
is also in progress. The Pharmacy Department
have prepared some important medicines" and
twenty items are given. And then they give
you further information as to what the
Institute is doing. If you turn to page 45, you
will find that they are doing research on Mana
Vinishchava, Darv-va Vinishchava and Varma
Vinishchava. References are being compiled
from Ayurvedic Classics on colour as well as
similes used. Then, work on identification of
crude drugs plants and herbs, cultivation of
medicinal herbs etc. are also in progress. And
there is the future plan of work at the Institute:

1. To develop Siddha System of medicine.

2. To develop outdoor clinical research.

3. Schemes proposed in the Second Five
Year Plan, viz.,

(a) Establishment of the Unani

Section.
(b) Animal Experiment Laboratory.

After all, if you want to experiment on the
effect of medicines available, yoti have got to
take the help of modern medicine.

Then there are:—

(c) Panch Karma and Naturopathy.

(d) Manuscript and publication
department.
(e) History of medicine and so on.

People have rather.............
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SHRI JASPAT ROY KAPOOR: Is there
any student in this Institute firstly and
secondly, is there any hospital attached to it?

RaKUMART AMRIT KAUR: Of course
there are. I would beg of the Members to go
to Jamnagar and see for themselves what is
happening and perhaps they will then realise
what the Prime Minister has written himself:

"This is a fascinating inquiry going on in
this research Institute and it may well lead
to very fruitful results."

SHRI JASPAT ROY KAPOOR: My simple
question is: Is there any student in this
Institute? 1 sought an enlightenment. Of
course, I will avail myself of any opportunity
to go there.

MRr. DEPUTY CHAIRMAN: The reply
was "there are."

RAJKUMART AMRIT KAUR: I cannot give
you the number; but the officials here will be
able to tell how many there are. But of course
there are students.

Now, immediately I come back from my
tour, I am going to Saurashtra— to
Jamnagar—myself to open postgraduate
studies in Ayurveda, I do not want them to
wait in this Institute; I want them to go on.
We are going on.

Now, in spite of the fact that funds were
provided in the First Five Year Plan for the-
development of Ayurveda and other ancient
systems of India, they could not all be
utilised. Why could they not be utilised?
Simply because 1 write to every single State
and say to them, "Send me schemes for
research" and schemes are received. The vaids
are not people who have been educated in
modern medicine. They examine them and
pass them or not. Some Members seem to
have some kind of an antipathy to modern
medicine in spite of the fact that, when they
are ill, most of them come for accommodation
in my hospital.
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SHRI IT. P. SAKSENA: The antipathy lies
elsewhere.

RAIKUMARI AMRIT KAUR:
going to give way to any one.

I am not

The advisers in Ayurveda are: —

1. Dr. Gokhale, Principal of Ayurvedic
College, Poona.

2. Dr. Srinivasa Murthy, ex-President
of the School of Indian Medicine,
Madras.

3. Shri Ramprasad Sharma, Director
of Ayurveda in
PEPSU.

I have got people to advise me on
Homoeopathy: Dr. Mazumdar, Dr. Diwan
Jaichand, Dr. Dhaw”le, Dr. Saksena and
others. For Unani also I am having talks with
hakims to see what they can do. I have asked
them on more than one occasion to send me
schemes. Three times I have seen them
myself, and asked them to send me schemes,
but I have not yet got them. I am hoping that
with the help of my friend, Mr. Zaidi, who is
interested in this institution in Delhi,
something may come out for Unani. In
addition to that, Rs. 1 crore has been provided
by my Ministry solely for research in the
indigenous systems of medicine in various
institutions in the country. Ayurveda has been
allotted Rs. 60-5 lakhs. I can only hope they
will be able to spend it. If they spend it and if
the Unani and Homoeopath people also spend
more, [ have no doubt that I will be able to get
them more money. There will be no question
of lack of money. The only question is: Will
they be able to spend it? In addition, the
Indian Council of Medical Research of which
I am again the President, have set aside
another Rs. 20 lakhs in the Second Five Year
Plan for investigation in indigenous drugs. It
is for the State Governments really to do more
for Ayurveda. What are they doing for
Ayurveda? It is their burden in the first
instance. If they do not encourage it, you
should go and penalise  them, if you so
wish.
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They are also responsible to the
people whom they serve. I have met
Health Minister after Health Minister

and I have to contra
statement which he
They tell me that
opening  ayurvedic
people actually

from the States,
dict Dr. Gilder's
made  yesterday.
while  they are
dispensaries, the
demand modern  medicine.  This s
what is happening. I think I have a
recollection of Dr. Gilder wanting to
put up an ayurvedic dispensary some
where or other in some village in the
Bombay  State and  telegram  after
telegram and representation after
representation coming to him  asking
for a modern dispensary. After all,
he was Minister of Health for five
years in the Bombay Government.
What was he able to do for Ayurveda?
He started some new courses for it.
I said to him, "What is happening
today is, 'You train these young men
in Ayurveda but they actually "

SHRI M. GOVINDA REDDY: I will give
the explanation as to why people prefer the
allopathic ~ dispensaries to  Ayurvedic
dispensaries. The State Governments do not
give anything to the Ayurvedic dispensaries.
They give them just Rs. 10 or Rs. 15, and no
equipment and how can you expect people to
go there?

RAJKUMART AMRIT KAUR: If they are
paying Rs. 5 or Rs. 10 to these vaids, I say that
it is very wrong. I will ask them to pay more.
What I say is this: If you really want Ayurveda
to live and not allow the practitioners of
Ayurveda to practise anything but that science,
then, if you teach them anatomy, teach them
physiology, teach them pathology and all the
other non-clinical subjects and teach them also
how to read X-Ray pictures and expect them
after that to practise Ayurveda, they are not
going to do it. They are going to-practise
modern medicine and that is why the students
in the college at Lucknow are on strike, the
students in Trivandrum are on strike. They
want to learn modern medicine. If you feel that
the States are not doing enough, I am willing
to write to the States. I have advised all the
Minis-
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ters of Health to teach the vaids a certain
amount of hygiene, a certain amount of
sanitation, teach them how to inoculate, how
to vaccinate, and then let them give their
own remedies in their own way to the
villagers. Inthat way alone will Ayurveda
live. Secondly, I say that, if the therapeutics
of Ayurveda and Unani is made a
postgraduate study, then alone will you get
the real essence, the substance, the life-
giving things  which are in these systems,
so that all knowledge may be brought into the
broad stream of modern medicine.  But my
suggestion was not accepted by the
Ministers. I hope to be able to give
substantial stipends to M.B., B.S. fully
qualified people to study Ayurveda and
then to practise it. Now, I think that is a far
better ~way of doing things. I am
willing to give ¢ to one or two colleges in the
first instance a chair in Ayurveda so that
those who have graduated in modern
medicine may learn this science also.  That
is the way to revive Ayurveda. I fully agree
with my friend from Bihar who said, 'Do
something to revive it' I would like to
revive it and take from it all that is worthy of
taking from it. That is what we want.  As I
said, I do not run the hospitals in the coun-
try. 1 am only' the Health Minister in the
Centre. I can only advise. But I claim that I
have done more for research in
Ayurveda than was ever done before.  We
have brought out today an Indian
pharmacopoeia of Indian medicines
produced by people who are not Vaidyas. 1
would like Vaidyas and Hakims to produce
their medicines in a scientific way.  There
are difficulties, however, in fundamental
research. When I went and saw the
patients, in one place where we are
having this fundamental research, being
treated by the vaids and by modern medicine,
the people who were being treated by
modern medicine were able to get out
quicker. The other people who were
being treated with Ayurvedic medicines
were asking to be changed over to modern
medicine, so that they too could get out
of hospital quicker. We want to do research,
because after all

quickness is not everything. As Dr. Gilder
rightly said, there are many people who get
well without medicines and not by some
homoeopathic pill or anything else.

The same about homoeopathy. I' have been
trying to get the three Homoeopathic Colleges
in Calcutta to agree to have just one really
good college so that I could give it enough,
money, but they have not agreed. They are still
quarrelling. I have chosen one college, and 1
have actually in the next Five Year Plan
provided the best part of Rs. 14 lakhs for
Unani, Homoeopathy and, if possible, nature
cure. As Gandhiji once said, nobody in India
knows the science of nature, cure.

Then one word with regard to the bias of
some people against modern medicine. After all
when you want surgery, where do you go? If
you want gynaecology and obstetrics, where do
you go? If you want pathology, where do you
go? If you want radiology, where do you go? If
ypu want dentistry, where do you go? If you
want ophthalmology, where do you go? If you
want maternity and child welfare, where do you
go0? Modern medicine has reached out to the
villages. You have maternity and child welfare
in modern medicine and not in Ayurveda. It is
all yery well to say that our people live because
of these people. People live certainly. Man lives
through all kinds pf difficulties. He survives.
But what about the high incidence of disease in
India? The doctrine of the survival of the fittest
still remains. In bio-chemistry, in preventive
medicine, in all these things research can only
be done in my opinion by scientific modern
medical men. My friend, Mr. Govinda Reddy,
said to me that research must be done by
modern men, and I agree with him. I shall do
my best in regard to research in Ayurveda, but
that can be done only by modern I medical men.
Even in Ayurveda, there I are two contrary
views: One view is that there should be no
modern medicine in it at all. There is another °
body of opinion which says, "Let the
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[Rajkumari Amrit Kaur] vaids practise | have done here and I would like those words

modern  medicine  as well." I think | tobe withdrawn by them.

myself that that  is wrong. Regarding the chair foi History of

Suri H. P, SAKSENA: May I know how
much has been given for modern medicine?
She said just now that Rs. 14 lakhs have been
provided for
Ayurvedic and Unani systems.

RAJKUMARTI AMRIT KAUR: I have already
told the House that Rs. 60 lakhs have been
given to Ayurveda. In addition, Rs. 5 to 6
crores are being spent by the States.

SHRI H. P. SAKSENA: What is the Centre's
expenditure for modern medicine?

RAJKUMART AMRIT KAUR: As a matter of
fact, for modern medicine, all the money that is
provided in the country is provided by the
States, and we give very little. I am providing
for something for this Institute which, is still to
start. I am providirlg Rs. 1 crore for the
indigenous systems, for research in them. We
have got under us only institutes like the All
India Institute of Hygiene, Nutrition Labo-
ratories and so on. A large sum of money is
being provided, for research in modern
medicine. Tn addition, Rs. 1 crore is being
given for the indigenous systems of medicine. I
"' "am not stingy about giving to what is good.
Now you talk about the attitude of mind of my
Ministry. There is nothing wrong with the
attitude of mind here but I want the best for my
people and I do want here and now to say this,
that I wish to condemn in the strongest
language at my disposal the horrid remarks that
are made by Members of this House—and 1
expect more responsibility on their part—
against my advisers. They cannot defend
themselves on the floor of this House. It is not
right to hit below the belt and I bear witness
that it is to their credit that in all my schemes
for every sort or kind of help to the indigenous
systems of medicines, I have had nothing but
absolute, cent, per cent, support from them. It is
cruel, wrong and wholly inaccurate to talk
against them as -some persons

Medicine, I think it is most important that the
History of Medicine should be taught and that
our people should know from the beginning
the history of Ayurveda among oth”r things
and I am delighted that Dr. Radha Kumud
Mookerji quoted all the Sanskrit that he did. I
would like to tell him that I have appointed in
the Bangalore Institute for research in mental
diseases a Sanskrit scholar who will help me
to see what the ancients did in mental cases. |
shall do likewise here and I wish to say this
too that as this Institute develops—just now it
is only in the under-graduate stage and a few
post-graduate studies have begun—there is no
reason at all why there should not be a close
liaison between this and Jamnagar. I want
Jamnagar to develop and become an All India
Institute. It is an All India Institute for
Ayurveda. 1 would like another Institute to
spring up for Unani and I would like an All
India Institute for Homoeopathy. These will
spring up in time. Don't be impatient, don't
ask me to mix up training here because the
very purpose of this Bill will be spoiled. The
Chair for the History of Medicine will be a
tremendous asset and will give very great
help. I can assure hon. Members that I will not
deny help to research in the indigenous
systems of medicine.

DR. RADHA KUMUD MOOKERII:
May 1 ask a question? May [ know
whether at this stage under-graduate
study should be included in the
scheme? When we are thinking of
upgrading the standard of medical
education, should we fritter away
our resources in  under  graduate

RAIKUMART AMRIT KAUR: No. The
emphasis will be much more on postgraduate
studies. The under-graduate school I have to
have as I have already said, because I want to
experiment with the orientation of under-
graduate education so that the University in
Lucknow—the hon. Member's University—
and others may
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be able to learn something new and he may be
able to bring the reorientation into all medical
colleges. Also those who are taught here will
become teachers. We badly lack personnel in
our teaching colleges. We are so lamentably
short that I do want young men and women to
be trained here and trained in the proper way
and therefore a teaching institution must
surely have a practising school but it will be a
very small undergraduate college. In time, |
hope to draw from the very best from all over
India. That is what I wish. Self-sufficiency on
post-graduate education only refers to the fact
that we should be able to have all our post-
graduate education in our own country. Self-
sufficiency in under-graduate education is not
necessary. We have already got it. Now many
Members have mentioned—I have nearly
finished, and 1 might be allowed a few
minutes more as it is difficult to break off in
the middle of an argument—many people
have talked about China. I have been to China
quite recently myself. I took the trouble of
going into the utmost details in regard to' what
they call, traditional medicines. It may interest
hon. Members of this House to know what
China and their Prime Minister told me—of
course we have adopted the modern system of
medicine—"We have to catch up with the
West". I said "You may have a great deal in
your traditional medicines". He said "We may
have, we have." But no more traditional
doctors are being turned out in China—not
one. Now in the traditional school—and I
went to two of them because I wanted to see
what they were doing—not a single traditional
doctor is allowed to treat anything except four
or five chronic diseases like chronic hyper-
tension which they treat with acupuncture and
they are doing research on that. Then they
treat chronic rheumatism, chronic arthritis,
chronic gastro-enteritis and one or two other
ailments. They were doing something for
children—I think in some kidney trouble in
children. That is all. No communicable
disease” is allowed
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to be treated by traditional doctors. They have
got new graduates, men trained in modern
medicine, educated absohitely in the modern
way and their auxiliary personnel get their
training in pathology, in anatomy, in
physiology. That is what they are doing. They
are teaching everyone, even the traditional
doctors, whether they are old or young, a
certain amount of modern medical science. |
found an old man with a stethoscope round his
neck and I asked him, "Are you using it?"
"Yes, Madam," he answered "I am using it and
I am-very glad I use it, because I find it much
easier to do the diagnosis with the aid of the
stethoscope than by just putting my fingers on
the pulse." So that is China. Do not imagine
that China is happy to lag behind the West. It
is not. It is going ahead. We too are trying to
train any number ot what we call auxiliary
medical personnel who are getting as good a
training as the Chinese doctors, if not a little
more.

I was told, "Do not think of tinkering with
modern research." I think that was the word. I
do not understand how research can be
tinkering, for research has nothing to do with
tinkering. But to do research only in Ayurveda
without the vast field of medical research
open to us in this country under the modern
system would be to me the absolute negation
of research. I do not understand what kind of
research that would be. Research has to be all
embracing and all inclusive. Therefore, I hope
that I have explained everything to the
satisfaction of everybody and that 1 have
convinced the House that I am not against
Ayurveda. I am willing to help Ayurveda and
to give them fully qualified men. I want them
to go into that field. They should have every
opportunity for research, every opportunity for
serving our people,, not only in the villages
but everywhere. Why do you want always our
villages to have the second best? X want the
villages to have the very best. I want the
villagers to have even better service than I
have, because I consider them much more
liable to
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[Rajkumari Amrit Kaur] fall ill than I am. I
want these people to serve in the hospitals,
everywhere. I will have no objection to giving
them the best facilities. We are developing
better under-graduate and post-graduate
studies in Jamnagar and when I get fully
qualified postgraduate men from there,
certainly we will collaborate with each other
and there will be interchanges and there will
be coordination so that all that is available in
Ayurveda will come in, as I have said, into the
broad stream of this vital science—medical
science.

All-India Institute of

After what I have said, I hope those hon.
Members who have put forward amendments
will understand that it is impossible for me
with the purpose that I have in view for this
Institute, to accept those amendments. But I
have given every assurance on the floor of the
House and 1 shall carry out all those
assurances, that none of them, neither
Ayurveda not Unani, nor Homoeopathy shall
be allowed to suffer for lack of funds, for lack
of facilities for research; and it is up to their
protagonists and their practioner to give me
schemes and get money from me, whatever |
can give them. And I shall also ask the States
not to pay the Vaids so little, but to encourage
them to serve the public and to do research
also.

With these words, Sir, I would commend
the motion to the House.

SHRI SHAH MD. UMAIR SAHEB (Bihar):
Sir, I would like to know from the hon.
Minister whether the House is likely to have
another and similar Bill brought before it,
dealing with Ayurveda and Unani systems in
due course, some time in the future at least?

RAIKUMART AMRIT KAUR: Certainly, if
there is progress, why not? I would love to
have a Bill like this. 33ut today I find it so
difficult to get

[ RAJYA SABHA ]
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even professors learned enough for Ayurveda
to go there and give even lectures. But we
have got to work it out. I would request hon.
Members to go to Jamnagar and see things
and give me suggestions how to improve it
further. I have no objection to bringing in a
further Bill to this House whenever it is
necessary to do so.

SHRI R. C. GUPTA: (Uttar Pradesh) : 1
would like to know, Sir, whether the hon.
Minister will permit the doctors working in
this Institute to have private practice or not.

RAJKUMARI AMRIT KAUR: No, I have
said, no, Sir. But I think under the rules,—and
we have not framea any rules yet—I feel very
strongly that we should provide that those
who can afford to pay, the wealthy people, for
any advice they get, they should pay a fee,
and this should be out of teaching hours, and
this fee can go to the Institute, as was sug-
gested by, I think, Shri Kapoor.

MR. DEPUTY CHAIRMAN: The question
is:

"That the Bill to provide for the
establishment of an All-India Institute of
Medical Sciences, as passed by the Lok
Sabha, be taken into consideration."

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall take
up the clause by clause consideration of the
Bill, tomorrow.

Now the House stands adjourned till 11
AM. tOMOITow.

The House then adjourned at
thirteen minutes past five of the
clock till eleven of the clock on
Wednesday, the 9tb May 1956.



